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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

— TENDER CARE — — Advertorial

Balmer Lawrie & Co. Ltd., a Mini Ratna Category – I PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10February 2023.
The total net income for the third quarter registered a growth of
1.45%quarter toquarterandstoodatRs.514.55croreascompared
to thesameperiod last year.TheProfitBeforeTax (PBT) increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for thenine-monthperiodended31December2022stood
atRs.1729.51crore,an increaseof15.49%overRs.1497.52crore
in the corresponding period last year.

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Public Sector Bank
UnionBankof Indiaor-
ganized a “Empower
HER” Programme un-
der the guidance ofA.
Manimekhalai, MD &
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programmewas organized by Hat-
gobindpur Branch of Union Bank of India for SHGWomen’s un-
der thedirectionofSudhakarRao,ZonalHead,Kolkata.Thepro-
gramme was inauguratedbyBhaweshPrakash,RegionalHead,
RegionalOffice,Durgapur. In the programme AvinashAgarwal,
DeputyRegionalHeadandBaidyanathMandi,BranchManager,
Hatgobindpur Branch and other employees of the branch were
present.
SevensewingmachinesweredonatedbyBhaweshPrakash,Re-
gional Head to SHGwomen's as financial support tomake them
financiallyempowered.On thisoccasion,Rs.50 lakh loan toSHG
women’sweresanctionedanddisbursedunderdifferentschemes
byUnion BankOf India.Alongwith this, he provided information
about various loans of the bank to SHGwomen's which empow-
ers thewomeneconomically and socially.

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Bank ofMaharashtra (BoM) has emerged as the top performer
amongstate-owned lenders in termsof loangrowthpercentage
during the third quarter of 2022-23, an analysis of the latest
financial resultsofpublicsectorbanksshowed.ThePune-based
lender recordeda21.67per cent increase ingrossadvanceson
ayear-on-yearbasis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
topslot in credit growth inpercentage termsconsistently for the
past 10 quarters despite COVID-19 pressures.

Bank of Baroda, Chennai Metro
Region organized the “Baroda
AchieversAward” for thestudents
of Madras Institute Technology,
Chrompet,Chennaiwherein they
havepresentedcash rewards for theStudentswhohaveperformed
exceedinglywell inAcademics, Sports andAll round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
theawardstothestudents.TheDignitariespresentwereDr.JPrakash,
Preofessor andDean,MITCampus, Rajesh,ChiefManager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region andother executives.

NMDC Steel Limited (NSL) was
listedatBombayStockExchange
on 20.2.23. NSL, NMDC’s
3MTPAIntegrated Steel Plant at
Nagarnar inChhattisgarh,waslist-
ed to become a public company.
The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD,NMDC/NSL,AmitavaMukherjee, Director, NSL,
D.K.Mohanty, Director, NSL, Independent Directors of NMDCand
Senior Officials of NMDCandNSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD&CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay,MD&CEO, IDBICapitalMarkets &Securi-
ties Limited witnessed the listing ceremony. NMDCSteel Limited
was incorporatedasawhollyownedsubsidiaryofNMDCLimitedon
January 2, 2015 under the CompaniesAct, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
ownedby thePresident of India, under theadministrative control of
theMinistry of Steel,Government of India.

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
HansnabadandChampapukurbranchwith thehelpofBasirhatBlock.
The members present at the programme namely Subir
RanjanMukhopadhyay,AGM,RBI, Sourav Sengupta, PD, DRDC,
N.24Pgs, Raj KishoreSahoo,. G.M, BGVB, BisakhBhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayat amongothers.

R Radhakrishna, Chief General Manager, State Bank of India,
LocalHeadOffice,Chennai, recently launchedAmritKalashdeposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Havinga400-daytenure, theschemeisvaliduptoMarch
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

FINANCIAL LITERACY
AWARENESS PROGRAM OBSERVED

SBI LAUNCHES DEPOSIT SCHEME

BANK OF BARODA
ORGANIZES AWARD CEREMONY

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory

Highlight

Highlight
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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

— TENDER CARE — — Advertorial

Balmer Lawrie & Co. Ltd., a Mini Ratna Category – I PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10February 2023.
The total net income for the third quarter registered a growth of
1.45%quarter toquarterandstoodatRs.514.55croreascompared
to thesameperiod last year.TheProfitBeforeTax (PBT) increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for thenine-monthperiodended31December2022stood
atRs.1729.51crore,an increaseof15.49%overRs.1497.52crore
in the corresponding period last year.

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Public Sector Bank
UnionBankof Indiaor-
ganized a “Empower
HER” Programme un-
der the guidance ofA.
Manimekhalai, MD &
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programmewas organized by Hat-
gobindpur Branch of Union Bank of India for SHGWomen’s un-
der thedirectionofSudhakarRao,ZonalHead,Kolkata.Thepro-
gramme was inauguratedbyBhaweshPrakash,RegionalHead,
RegionalOffice,Durgapur. In the programme AvinashAgarwal,
DeputyRegionalHeadandBaidyanathMandi,BranchManager,
Hatgobindpur Branch and other employees of the branch were
present.
SevensewingmachinesweredonatedbyBhaweshPrakash,Re-
gional Head to SHGwomen's as financial support tomake them
financiallyempowered.On thisoccasion,Rs.50 lakh loan toSHG
women’sweresanctionedanddisbursedunderdifferentschemes
byUnion BankOf India.Alongwith this, he provided information
about various loans of the bank to SHGwomen's which empow-
ers thewomeneconomically and socially.

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Bank ofMaharashtra (BoM) has emerged as the top performer
amongstate-owned lenders in termsof loangrowthpercentage
during the third quarter of 2022-23, an analysis of the latest
financial resultsofpublicsectorbanksshowed.ThePune-based
lender recordeda21.67per cent increase ingrossadvanceson
ayear-on-yearbasis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
topslot in credit growth inpercentage termsconsistently for the
past 10 quarters despite COVID-19 pressures.

Bank of Baroda, Chennai Metro
Region organized the “Baroda
AchieversAward” for thestudents
of Madras Institute Technology,
Chrompet,Chennaiwherein they
havepresentedcash rewards for theStudentswhohaveperformed
exceedinglywell inAcademics, Sports andAll round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
theawardstothestudents.TheDignitariespresentwereDr.JPrakash,
Preofessor andDean,MITCampus, Rajesh,ChiefManager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region andother executives.

NMDC Steel Limited (NSL) was
listedatBombayStockExchange
on 20.2.23. NSL, NMDC’s
3MTPAIntegrated Steel Plant at
Nagarnar inChhattisgarh,waslist-
ed to become a public company.
The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD,NMDC/NSL,AmitavaMukherjee, Director, NSL,
D.K.Mohanty, Director, NSL, Independent Directors of NMDCand
Senior Officials of NMDCandNSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD&CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay,MD&CEO, IDBICapitalMarkets &Securi-
ties Limited witnessed the listing ceremony. NMDCSteel Limited
was incorporatedasawhollyownedsubsidiaryofNMDCLimitedon
January 2, 2015 under the CompaniesAct, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
ownedby thePresident of India, under theadministrative control of
theMinistry of Steel,Government of India.

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
HansnabadandChampapukurbranchwith thehelpofBasirhatBlock.
The members present at the programme namely Subir
RanjanMukhopadhyay,AGM,RBI, Sourav Sengupta, PD, DRDC,
N.24Pgs, Raj KishoreSahoo,. G.M, BGVB, BisakhBhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayat amongothers.

R Radhakrishna, Chief General Manager, State Bank of India,
LocalHeadOffice,Chennai, recently launchedAmritKalashdeposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Havinga400-daytenure, theschemeisvaliduptoMarch
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

FINANCIAL LITERACY
AWARENESS PROGRAM OBSERVED

SBI LAUNCHES DEPOSIT SCHEME

BANK OF BARODA
ORGANIZES AWARD CEREMONY

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory
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Highlight



দেশ | বিদেশ ৼ ৫
কলকাতা শুক্রবার ২৪ ফেব্রুয়ারি ২০২৩

স ং ক্ষে পে

‌রেজিস্টার্ড অফিস:‌ ইন্ডিয়ান রেয়ন কম্পাউন্ড, ভেরাভল, গুজরাট–৩৬২২৬৬
ব্রাঞ্চ অফিস:‌ আদিত্য বিড়লা হাউজিং ফিনান্স লিমিটেড, নং তৃতীয় তল, বাঙ্গুর বিএফএল এস্টেট, 

৩১ চ�ৌরঙ্গী র�োড, কলকাতা–৭০০০১৬
১.‌ এবিএইচএফএল:‌ অনুম�োদিত অফিসার শ্রী কৃষ্ণ মুখার্জি য�োগায�োগ নং +‌৯১৯৮৭৪২৫৮২৮৫, 

চিরাগ ল�োখাণ্ডে য�োগায�োগ নং ৯১৯৭৭৩৭৫৮২০৮
২.‌ অকশন সার্ভিস প্রোভাইডার (‌এএসপি)‌ মেসার্স ই–প্রোকিওরমেন্ট টেকন�োলজিস লিমিটেড

অকশন টাইগার, শ্রী রাম শর্মা;‌ য�োগায�োগ নং +‌৯১৮০০০০২৩২৯৭

স্থাবর সম্পত্তিসমূহ বিক্রির জন্য বিক্রয় বিজ্ঞপ্তি
সিকিউরিটি ইন্টারেস্ট (‌এনফ�োর্সমেন্ট)‌ রুলস, ২০০২–এর রুল ৮(‌৬)‌ এর সংস্থানসমূহ সহ পঠনীয় 
সিকিউরিটাইজেশন অ্যান্ড রিকনস্ট্রাকশন অফ ফিনান্সিয়াল অ্যাসেটস অ্যান্ড এনফ�োর্সমেন্ট অফ 
সিকিউরিটি ইন্টারেস্ট অ্যাক্ট, ২০০২‌–এর অধীনে স্থাবর পরিসম্পদ(‌সমূহ)‌ বিক্রির জন্য ই–নিলাম 
বিক্রয় বিজ্ঞপ্তি।
এতদ্দ্বারা বিশেষত সংশ্লিষ্ট ঋণগ্রহীতা(‌গণ)‌ ও জামিনদাতা(‌গণ)‌‌ এবং জনসাধারণের জ্ঞাতার থ্ে এই বিজ্ঞপ্তি 
জারি করা হচ্ছে যে, ঋণগ্রহীতাগণ এবং ‌জামিনদাতাগণ অর্থাৎ, ঋণগ্রহীতাগণ‌ শ্রী অনিল আগরওয়াল, 
শ্রীমতী রাধা আগরওয়াল, শ্রী শুভম আগরওয়াল, এম আর ডিস্ট্রিবিউটর–এর থেকে দাবি বিজ্ঞপ্তিতে 
উল্লেখমত�ো ১৬.‌০৪.‌২০২২ তারিখের ভিত্তিতে আদিত্য বিড়লা হাউজিং ফিনান্স লিমিটেড/‌সুরক্ষিত 
ঋণদাতা–এর পাওনা বাবদ ₹৫৯,২৪,১২৩.‌৯২/‌– (উনষাট লক্ষ চব্বিশ হাজার একশত তেইশ টাকা এবং 
বিরানব্বই পয়সা মাত্র)‌, তদুপরি আদায়ের তারিখ পর্যন্ত পরবর্তী সুদ ও অন্যান্য খরচাপাতি পুনরুদ্ধারের 
লক্ষ্যে সুরক্ষিত ঋণদাতা–এর কাছে বন্ধক রাখা/‌ দাখিলয�োগ্য এবং আদিত্য বিড়লা হাউজিং ফিনান্স 
লিমিটেড (‌সুরক্ষিত ঋণদাতা)–এর অনুম�োদিত আধিকারিক দ্বারা দখল নেওয়া‌ নিম্নলিখিত স্থাবর 
সম্পত্তি ‘‌যেখানে আছে সেখানে’‌, ‘‌যা কিছু আছে তা’‌ এবং ‘‌যেখানে যেভাবে আছে সেভাবে’‌ ভিত্তিতে 
৩০.‌০৩.‌২০২৩ তারিখে বিক্রি করা হবে।
সম্পত্তির ধার্য সংরক্ষণ মূল্য হল ₹৩৮,৯৪,৮০০/‌– (আটত্রিশ লক্ষ চুরানব্বই হাজার আটশত টাকা মাত্র)‌ 
এবং বায়না অর্থাঙ্ক (‌ইএমডি)‌ অর্থাঙ্ক হল ₹৩,৮৯,৪৮০/‌– (তিন লক্ষ উননব্বই হাজার চারশত আশি টাকা 
মাত্র)‌। ইএমডি জমা দেওয়ার শেষ তারিখ হল ২৯.‌০৩.‌২০২৩। উক্ত সম্পত্তি পরিদর্শনের নির্ধারিত তারিখ 
২৮.‌০৩.‌২০২৩ এর সকাল ১১:‌০০টা থেকে বিকাল ০৪:‌০০টা।

স্থাবর সম্পত্তির বিবরণ
স্বয়ংসম্পূর্ণ আবাসিক ফ্ল্যাট নং ১এ এর সমগ্র, ‘‌‘‌তুলসি ধাম এনক্লেভ’‌’‌ নামে বিল্ডিংয়ের দ্বিতীয় তলে, মাপ 
প্রায় ১০৭০ বর্গফু ট (‌সুপার বিল্ট আপ এরিয়া)‌, উত্তর–পশ্চিম দিকে এবং প্রায় ১৫ কাটা, ১৩ ছটাক এবং 
৩৭ বর্গফু ট মাপের জমির প্লটে নির্মিত। দাগ নং ৫০৬, ৫০৭, ৫০৮, ৫১০, ৫১১, ৫১২ এর অংশে নির্মিত, 
অধীনস্থ খতিয়ান নং ৭৩৫, ৭৩৯, ৮৪৪, ম�ৌজা কৃষ্ণপুর, ত�ৌজি নং ২২৮ এবং ২২৯, আর এস নং ১৮০, 
জে এল নং ১৭, শিট নং ৪, থানা লেক টাউন, প�োঃ বাঙ্গুর, সাব রেজিস্ট্রেশন অফিস বিধাননগর (‌সল্টলেক 
সিটি)‌, মিউনিসিপ্যাল প্রেমিসেস নং ১০১, যশ�োর র�োডে অবস্থিত, হ�োল্ডিং নং ৪৮/‌৭, কলকাতা যশ�োর 
র�োড, মিউনিসিপ্যাল ওয়ার্ড নং ২৯, কলকাতা–৭০০০৫৫, দক্ষিণ দমদম মিউনিসিপ্যালিটির এলাকাধীন। 
সম্পত্তির চ�ৌহদ্দি:‌ উত্তরে:‌ ১৬ ফু ট চওড়া কমন প্যাসেজ, দক্ষিণে:‌ বাঙ্গুর কল�োনি, পূর্বে:‌ প্রেমিসেসের 
বাউন্ডারি দেওয়াল এবং তারপর বাঙ্গুর কল�োনি, পশ্চিমে:‌ লট–জি (‌৪৮/‌১, কলকাতা যশ�োর র�োড)‌। 
তারিখ:‌ ২৪.‌০২.‌২০২৩	 অনমু�োদিত আধিকারিক
স্থান:‌ কলকাতা	 আদিত্য বিড়লা হাউজিং ফিনান্স লিমিটেড‌‌‌‌

আদিত্য বিড়লা হাউজিং ফিনান্স লিমিটেড‌‌‌‌

‘সক্ষম
 ভারত’

ক’‌দিন পরেই ভারত সফরে আসছেন 
মাইক্রোসফটের যগু্ম প্রতিষ্ঠাতা বিল 
গেটস। তার আগেই ভারত নিয়ে 
‘‌গেটসন�োটস’‌ ব্লগে আবেগভরা বার্তা 
দিলেন এই বিশ্বসেরা শিল্পপতি। 
লিখেছেন, ‘ভারত প্রমাণ করেছে, 
যে ক�োনও বড় চ্যালেঞ্জের ম�োকাবিলা 
করতে তারা সক্ষম। এই দেশ আমাকে 
ভবিষ্যতের আশার আল�ো দেখায়। 
ভারতের সাফল্য আমাকে অনুপ্রাণিত 
করে।’ ক�োভিডের কারণে বহুদিন 
ভারতে আসতে পারেননি গেটস। 
এতদিন পরে ভারতের অগ্রগতি দেখার 
জন্য মখুিয়ে আছেন তিনি। এই ব্লগে 
তিনি জলবায়ু পরিবর্তন এবং বিশ্বের 
জনস্বাস্থ্য সংক্রান্ত বিভিন্ন সমস্যার 
কথাও উল্লেখ করেছেন তিনি।

বিশ্বব্যাঙ্কে
অজয় বাঙ্গা?

মাস্টারকার্ডের প্রাক্তন সিইও, ভারতীয়–
বংশ�োদ্ভূত অজয় বাঙ্গাকে বিশ্বব্যাঙ্কের 
পরবর্তী শীর্ষকর্তার পদে মন�োনীত 
করলেন মার্কিন প্রেসিডেন্ট জ�ো বাইডেন। 
বিশ্বব্যাঙ্কের বর্তমান শীর্ষকর্তা ডেভিড 
ম্যালপাস মেয়াদ ফুর�োন�োর আগেই সরে 
দাঁড়ান�োর কথা ঘ�োষণা করায় বাঙ্গাকে 
মন�োনীত করলেন বাইডেন। কে হবেন 
বিশ্বব্যাঙ্কের পরবর্তী প্রধান সে নিয়ে 
২৯ মার্চ পর্যন্ত মন�োনয়ন জমা নেওয়া 
চলবে। সাধারণত বিশ্বব্যাঙ্কের শীর্ষকর্তা 
হন ক�োনও আমেরিকান, আইএমএফ 
প্রধানের পদে বসেন ক�োনও ইওর�োপীয়। 
অজয় বাঙ্গার বয়স ৬৪। তিনি এখন 
ইকুইটি সংস্থা জেনারেল আটলান্টিকের 
ভাইস চেয়ারম্যান।

জেলেও 
বিলাস

২০০ ক�োটি আর্থিক তছরুপ মামলায় 
দিল্লির মান্ডোলি জেলে বন্দি রয়েছেন 
‘‌ঠগ’‌ সুকেশ চন্দ্রশেখর। সেই জেলে 
সুকেশের সেল থেকে উদ্ধার হল দামি 
জুত�ো, বহুমুল্য প্যান্ট–সহ একাধিক 
বিলাসবহুল জিনিসপত্র। সিসি টিভি 
ক্যামেরায় এইসব জিনিসের ছবি 
ধরা পড়ার পরই সকুেশের সেলে 
হাজির হন জেলের কর্তাব্যক্তিরা। 
তারপরই কান্নায় ভেঙে পড়ে সুকেশ। 
এই মামলায় সুকেশ চন্দ্রশেখরের 
সঙ্গে আগেই নাম জড়িয়েছে বলিউড 
অভিনেত্রী জ্যাকলিন ফার্নান্ডেজ, 
ন�োরা ফতেহির। বেশ কয়েকবার 
এ বিষয়ে তদন্তকারী সংস্থার জেরার 
মখু�োমুখিও হয়েছেন তাঁরা।

হ�োঁচট
খেলেন

প�োল্যান্ডের ওয়ারশ বিমানবন্দরে 
বিমানে উঠতে গিয়ে পড়ে গেলেন 
মার্কিন প্রেসিডেন্ট জ�ো বাইডেন। 
বিমানের সিঁড়ির মধ্যে হ�োঁচট 
লেগে হুমড়ি খেয়ে পড়েন তিনি। 
পরে অবশ্য টাল সামলে নেন। 
নিজেই উঠে দাঁড়ান। এরপরই হাত 
নাড়িয়ে বিমানের ভেতরে ঢুকে যান। 
বাইডেনের হ�োঁচট খেয়ে পড়ার 
মুহূর্তের ভিডিও ছড়িয়ে পড়েছে 
স�োশ্যাল মিডিয়ায়। যদিও হ�োয়াইট 
হাউসের পক্ষে জানান�ো হয়েছে, 
বাইডেন সম্পূর্ণ সসু্থ রয়েছেন। 
প�োল্যান্ড হয়ে ইউক্রেনের রাজধানী 
কিয়েভে গিয়েছিলেন জ�ো বাইডেন। 
দুই দেশের সফর শেষে তিনি যখন 
আমেরিকায় ফিরে আসছিলেন, সেই 
সময়ই এই দুর্ঘটনা ঘটে।

আজকালের প্রতিবেদন
দিল্লি, ২৩ ফেব্রুয়ারি

তিন দিন আগে বিশ্বভারতীর সমাবর্তনে 
আমন্ত্রণ জানিয়ে রেজিস্ট্রার ই–মেল 

করেছিলেন ল�োকসভার তৃণমূল দলের 
নেতা সুদীপ ব্যানার্জিকে। ২০ তারিখ 
শেষ বেলায় এই চিঠি পেয়ে যারপরনাই 
ক্ষু ব্ধ তিনি। গতকাল এক পাল্টা ই–মেলে 
নিজের ক্ষোভ গ�োপন করেননি এই 

প্রবীণ সাংসদ। রেজিস্ট্রারকে পাঠান�ো 
মেলে সুদীপবাবু বলেছেন, ‘‌২৪ তারিখ 
সমাবর্তন। ২০ তারিখ শেষ বেলায় 
আমন্ত্রণ পাঠাচ্ছেন!‌ ৭২ ঘণ্টা আগে 
বিভিন্ন কাজে ব্যস্ত ভিআইপিদের এই 

আমন্ত্রণ পাঠান�োর অর্থ কী?‌ যাইহ�োক 
আমার ওই দিন আগে থেকে ঠিক হওয়া 
অন্য কর্মব্যস্ততা রয়েছে। ফলে আমি 
ওই দিনের অনুষ্ঠানে হাজির থাকতে 
পারছি না।’‌‌

‌বিশ্বভারতীর সমাবর্তন: আমন্ত্রণ ফেরালেন ক্ষুব্ধ সুদীপ
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মেয়র ও ডেপুটি মেয়র নির্বাচন শান্তিতে 
মিটলেও দিল্লি পুরসভার মূল প্রশাসনিক 
ক্ষমতা যার হাতে সেটি হল ১৮ সদস্যের 
এমসিডি স্ট্যান্ডিং কমিটি। সেই কমিটির 
নির্বাচন ঘিরেই বাধল চরম অশান্তি। ফের 

ভন্ডুল হল সভা। তিন দফায় বৈঠক 
ভন্ডুলের পর সুপ্রিম ক�োর্টের হস্তক্ষেপে 
বুধবার বসে বৈঠক। মেয়র, ডেপুটি মেয়র 
নির্বাচন পর্ব মেটার পর ছিল বিরতি। বুধবার সন্ধ্যায় ফের শুরু 
হয় পুর বৈঠক। আম আদমি পার্টি ও বির�োধী দল বিজেপির 
কাউন্সিলরদের মধ্যে হাতাহাতির জেরে ভন্ডুল হল দিল্লি 
পুরসভার অধিবেশন। বুধবার রাতে দফায় দফায় অধিবেশন 
মুলতুব ি করতে হয়ে গন্ডগ�োলের জেরে। বৃহস্পতিবারও 
স্ট্যান্ডিং কমিটির নির্বাচনকে ঘিরে উচ্চগ্রামে স্লোগান চলতে 
থাকে। ব�োতল ছ�োড়াছুড়ি, ব্যালট বাক্স ছুড়ে ফেলা থেকে 
হাতাহাতি–চুল�োচুলি  — কিছুই বাদ যায়নি। বিজেপির অভিয�োগ 
ছিল, আপ কাউন্সিলররা ভ�োট দেওয়ার পর ব্যালটের ছবি 
ম�োবাইলে তুলে  রাখছিল। এটা বেআইনি। এই নিয়েই বিবাদের 
শুরু। বচসা শুরু হয় দুই দলের কাউন্সিলরদের মধ্যে। দুই 
দলের কিছু মহিলা কাউন্সিলরও হাতাহাতিতে জড়িয়ে পড়েন। 
কার্যত রণক্ষেত্রের চেহারা নেয় সিভিক সেন্টারের কাউন্সিল 
রুম। ছ�োড়া হয় ফল, ব্যালট বক্সও। আম আদমি পার্টির নব 

নির্বাচিত মেয়র শেলি ওবেরয়ের অভিয�োগ, ভ�োট চলাকালীন 
বিজেপি কাউন্সিলররা তাঁকে আক্রমণের চেষ্টা করেন। 
দিল্লি পুরসভার নির্বাচনে আগেই জয়ী হয়েছে অরবিন্দ 
কেজরিওয়ালের দল। তার পরে মেয়র নির্বাচন ঘিরে বার 
বার উত্তাল হয়েছে দিল্লি পুরনিগম। আপ এবং বিজেপি, দুই 
দলের সদস্যদের হাতহাতিতে তিনবার ভন্ডুল হয়ে গিয়েছে 
মেয়র নির্বাচন। সুপ্রিম ক�োর্টের কড়া নির্দেশের পর মেয়র ও 
ডেপুটি মেয়র নির্বাচন নির্বিঘ্নেই সম্পন্ন হয়। রাতে পরিস্থিতি 
বদলে যায় স্ট্যান্ডিং কমিটির নির্বাচন ঘিরে। 

উল্লেখ্য, পুরসভার মেয়র, ডেপুটি মেয়রদের ক্ষমতার থেকে 
অনেক বেশি ক্ষমতা স্ট্যান্ডিং কমিটির। স্ট্যান্ডিং কমিটির হাতেই 
রয়েছে দিল্লি পুরসভার প্রশাসনিক ক্ষমতা। অর্থাৎ ক�োনও প্রকল্পে, 
কত অর্থ বরাদ্দ করা হবে, সেই সংক্রান্ত সিদ্ধান্ত নেওয়ার ক্ষমতা 
দেওয়া আছে কমিটির হাতে।

উত্তপ্ত স্ট্যান্ডিং কমিটি দখলের 
লড়াই, ভন্ডুল হল বৈঠক

দিল্লি পুরসভা
স্ট্যান্ডিং কমিটির সদস্য নির্বাচনে আপ এবং বিজেপি নেতৃবনৃ্দের 
লড়াই। দিল্লির সিভিক সেন্টারে, বুধবার রাতে। ছবি: পিটিআই

বিমান থেকে নামিয়ে গ্রেপ্তার 
পবন খেরাকে, পরে জামিন
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কংগ্রেসের মিডিয়া বিভাগের চেয়ারম্যান পবন 
খেরাকে গ্রেপ্তার করল পুলিশ। বৃহস্পতিবার 
রায়পুরে দলের পরূ্ণাঙ্গ অধিবেশনে য�োগ 
দিতে যাচ্ছিলেন কংগ্রেস শীর্ষ নেতারা। ওই 
দলেই ছিলেন পবন খেরা। দিল্লি বিমানবন্দরে 
রায়পুরগামী বিমান থেকেই নামিয়ে নিয়ে 
যাওয়া হয় খেরাকে। প্রধানমন্ত্রী নরেন্দ্র ম�োদি 
সম্পর্কে অপমানসচূক মন্তব্যের জন্য এই 
কংগ্রেস নেতাকে সেখান থেকে গ্রেপ্তার 
করে অসম পুলিশ। তার কয়েক ঘণ্টার 
মধ্যেই সুপ্রিম ক�োর্টের দ্বারস্থ হয় কংগ্রেস 
নেতৃত্ব। প্রধান বিচারপতি ডিওয়াই চন্দ্রচূড়ের 
নেতৃত্বাধীন বেঞ্চ ২৮ ফেব্রুয়ারি পর্যন্ত খেরার 
অন্তর্বর্তী জামিন মঞ্জুর করে। উল্লেখ্য, আগামী 
কাল থেকেই রায়পুরে শুরু হচ্ছে কংগ্রেসের 
তিন দিনের পরূ্ণাঙ্গ অধিবেশন। 

বিমান থেকে খেরাকে নামিয়ে নিয়ে 
গিয়ে গ্রেপ্তারের ঘটনার তীব্র প্রতিবাদ করেন 
কংগ্রেস নেতা কেসি বেণুগ�োপাল, রণদীপ 
সিং সুরজেওয়ালা, সুপ্রিয়া শ্রীনেত–সহ 
অন্যরা। বিমানবন্দরের টারম্যাকেই, বিমানের 
সামনে বসে ধর্না শুরু করেন খেরার সহযাত্রী 
কংগ্রেস নেতারা। স্লোগান ওঠে, ‘বিজেপি 
হায় হায়’। খেরার গ্রেপ্তারি ঘিরে ম�োদি 
সরকারকে তীব্র আক্রমণ করেছে কংগ্রেস। 
কংগ্রেসের অধিবেশনের আগে ছত্তিশগড়ে 
কংগ্রেস নেতাদের বাড়িতে ইডির তল্লাশি 
অভিযান এবং দলের মিডিয়া বিভাগের 
চেয়ারম্যানের গ্রেপ্তারিতে ক্ষোভ প্রকাশ 
করেন কংগ্রেস সভাপতি মল্লিকার্জুন খাড়গে। 
দেশের গণতন্ত্রকে ম�োদি সরকার হিটলারি 
শাসনে পরিণত করেছে বলে অভিয�োগ 
করেন তিনি। 

এদিনই পবনের গ্রেপ্তারি নিয়ে সুপ্রিম 
ক�োর্টের দ্বারস্থ হয় কংগ্রেস। দেশের বিভিন্ন 
জায়গায় তারঁ বিরুদ্ধে দায়ের হওয়া 
সমস্ত মামলা একত্রিত করার আর্জির 

পাশাপাশি খেরার রক্ষাকবচের আর্জি 
জানান কংগ্রেস নেতা অভিষেক মনু 
সিংভি। সুপ্রিম ক�োর্টের প্রধান বিচারপতি 
ডিওয়াই চন্দ্রচূড়ের বেঞ্চে মামলার জরুরি 
ভিত্তিতে শুনানি হয়। আদালত আগামী 
মঙ্গলবার খেরাকে পর্যন্ত অন্তর্বর্তী জামিন 
দিয়েছে। এবং সব মামলা একত্রিত করার 
আর্জি মঞ্জুর করে অসম ও উত্তরপ্রদেশ 
পুলিশকে ন�োটিস পাঠিয়েছে। সুপ্রিম 
ক�োর্ট জানিয়েছে, খেরাকে যে ম্যাজিস্ট্রেট 
ক�োর্টে ত�োলা হবে ট্রানজিট রিমান্ডের জন্য, 
সেই আদালত যেন অন্তর্বর্তী জামিন মঞ্জুর 
করে। একই সঙ্গে খেরাকেও তারঁ মন্তব্য 
নিয়ে সতর্ক করে দিয়েছে আদালত। 
সম্প্রতি, এক সাংবাদিক বৈঠকে পবন 
খেরা প্রধানমন্ত্রীকে ‘‌নরেন্দ্র দাম�োদরদাস 
ম�োদি’‌র বদলে ‘‌নরেন্দ্র গ�ৌতমদাস ম�োদি’‌ 
বলে অভিহিত করেন। পরক্ষণেই অবশ্য 
দুঃখপ্রকাশ করে তা সংশ�োধনও করেন। 

তবে বিজেপি মনে করে খেরা ভুলবশত 
নয়, ইচ্ছাকৃত ভাবেই এই মন্তব্য করেছেন। 
খেরার এই মন্তব্য ঘিরে  রাজনৈতিক মহলে 
শ�োরগ�োল পড়ে যায়। পবনের বিরুদ্ধে অসম, 
উত্তরপ্রদেশ–সহ একাধিক রাজ্যে মামলা 
দায়ের করেন বিজেপি নেতা–‌কর্মীরা। 
খেরার বিরুদ্ধে মানহানি, শান্তি–শঙৃ্খলা নষ্ট 
করা, বিদ্বেষ সষৃ্টির মত�ো অভিয�োগে মামলা 
দায়ের হয়। এদিন আদালতে পবন খেরার 
আইনজীবী সিংভি আদালতকে জানান, খেরা 
যেটা বলেছিলেন সেটা ‘‌স্লিপ অফ টাং’‌। 
ইতিমধ্যেই ক্ষমা চেয়েছেন। 

এদিন কংগ্রেস নেতার গ্রেপ্তারি নিয়ে 
সুপ্রিয়া শ্রীনেত বিজেপি সরকারকে নিশানা 
করেন। তারঁ প্রশ্ন, এটাই কি মতপ্রকাশের 
স্বাধীনতা?‌ যদি কাউকে   গ্রেপ্তারই করতে 
হয়, তাহলে ‘‌খুনি পাঞ্জা’‌, ‘‌কংগ্রেস ক�ো 
বিধবা’, ‘‌৫০ ক�োড়�োর গার্লফ্রেন্ড’‌‌ মন্তব্য করা 
প্রধানমন্ত্রীকে আগে গ্রেপ্তার করতে হবে।

ম�োদিকে অপমানের অভিয�োগ

পবন খেরাকে গ্রেপ্তারের প্রতিবাদে কং কর্মীদের বিক্ষোভ। 
দিল্লিতে, বৃহস্পতিবার। ছবি: সংগৃহীত

‌‌সংবাদ সংস্থা
ভুবনেশ্বর, ২৩ ফেব্রুয়ারি

যুগান্তকারী আবিষ্কার করেছেন 
ভুবনে শ্বরের একদল বিজ্ঞানী। 
এমন একটি ওষুধ তৈরি করেছেন 
যা ম্যালেরিয়ায় মৃত্যুর  হার কমিয়ে 
দেবে। অ্যান্টি ফাঙ্গাল এই ওষুধের নাম 
গ্রিসিওফালভিন। এই ট্রায়াল সফল বলে 
দাবি করেছেন ভুবনে শ্বরের ইনস্টিটিউট 
অফ লাইফ সায়েন্সেস–‌এর বিজ্ঞানী ডাঃ 
বিশ্বনাথন অরুণ নাগরাজ। তাঁর নেতৃত্বে 
গ্রিসিওফালভিন তৈরি হয়েছে। ‘‌নেচার’‌ 
পত্রিকায় এই গবেষণা প্রকাশ হয়েছে। 

সাধারণত ম্যালেরিয়ার চিকিৎসায় 
এসিটি বা আর্টিমিসিনিন ভিত্তিক থেরাপির 
প্রচলন আছে। এই চিকিৎসার সঙ্গে 
গ্রিসিওফালভিন য�োগ করলে ম্যালেরিয়ায় 
মৃত্যুর  হার উল্লেখয�োগ্যভাবে কমবে 
বলে দাবি করছেন ইনস্টিটিউট অফ 
লাইফ সায়েন্সেস–‌এর বিজ্ঞানীরা। 
ম্যালেরিয়ার মশা রক্ত কণিকায় প্রবেশ 
করে হিম�োগ্লোবিনের মাত্রা ও মান 
কমিয়ে দেয়। এর ফলে হিম নামের 
একটি পদার্থ তৈরি হয়। অতিরিক্ত 
ক্ষরণে তৈরি হয় হেম�োজিন নামের 
একটি জটিল জৈব অণু। এটি রক্তে 
সংক্রমণ ঘটালে ম্যালেরিয়া ভয়াবহ 
আকার নেয়। মৃত্যু ও হয়। গবেষণা দলের 
সঙ্গে যুক্ত এক বিজ্ঞানী জানিয়েছেন, 
হিম থেকে হেম�োজিন তৈরির মাত্রা কম 
করার ক্ষমতা রাখে  গ্রিসিওফালভিন। 
এটি সস্তা। প্রাপ্ত ও অপ্রাপ্তবয়স্ক— সবার 
ক্ষেত্রেই নিরাপদ। 

ম্যালেরিয়া
মৃত্যু  কমাবে

ভারতীয়
বিজ্ঞানীদের
তৈরি ওষুধ

‌সংবাদ সংস্থা
দিল্লি, ২৩ ফেব্রুয়ারি
ক�োভিড–১৯ আতঙ্কে তিন বছর ছেলেকে 
নিয়ে ঘরবন্দি স্ত্রী। স্বামীর অভিয�োগ পেয়ে 
দু’‌দিন আগে মা–ছেলেকে বাইরে আনে 
পুলিশ। ছেলের বয়স ১০। গুড়গাওঁয়ের 

সজুন মাঝির স্ত্রী  মুনমুনের ভয়, বাইরে 
বের�োলে ছেলে বাচঁবে না। লকডাউনের 
কড়াকড়ি বাতিল হলে সুজন অফিস যেতে 
শুরু করেন। সেদিন থেকে সুজনকে 
বাড়িতে ঢুকতে দেননি মুনমুন। ভাড়া, 
বিদ্যুতের বিল, ছেলের স্কুলের  বেতন 

মেটান অনলাইনে। স্কুল চাল ু হলেও 
ছেলেকে পাঠাননি। লেখাপড়া চলে ঘর 
থেকে। মঙ্গলবার স্বাস্থ্যকর্মী, শিশুকল্যাণ 
দপ্তরের ল�োকজনকে নিয়ে সজুনের বাড়ি 
যায় পুলিশ। বিপর্যস্ত মা ও ছেলেকে 
হাসপাতালে পাঠান স্বাস্থ্যকর্মীরা। 

কর�োনায় ভয়ে ৩ বছর ঘরবন্দি মা–ছেলে

‌ফর্ম ‘‌বি’‌
প্রকাশ্য ঘ�োষণা

[‌ইনসলভেন্সি অ্যান্ড ব্যাঙ্করাপসি ব�োর্ড অফ ইন্ডিয়া (‌লিকুইডেশন 
প্রসেস)‌ রেগুলেশনস, ২০১৬–‌এর রেগুলেশন ১২ অধীনে]‌

অ্যাকুটাইম লজিস্টিক্স প্রাইভেট লিমিটেড–‌এর স্বার্থধারকদের অবগতির জন্য

এতদ্দ্বারা এই ন�োটিস জারি করা হচ্ছে যে, মহামান্য ন্যাশনাল ক�োম্পানি ল ট্রাইবুনালের কলকাতা বেঞ্চ 
২১/‌০২/‌২০২৩ তারিখে অ্যাকুটাইম লজিস্টিক্স প্রাইভেট লিমিটেড–‌এর লিকুইডেশন শুরুর আদেশ জারি 
করেছেন। 
অ্যাকুটাইম লজিস্টিক্স প্রাইভেট লিমিটেড–‌এর স্বার্থধারকদের প্রতি আহ্বান জানান�ো হচ্ছে যাতে তারঁা ওপরে দফা 
নং ১০–‌তে উল্লেখ করা ঠিকানায় লিকুইডেটরের কাছে ২২/‌০৩/‌২০২৩ তারিখের মধ্যে তাদঁের দাবির অনুকূলে 
প্রমাণ পেশ করেন। 
আর থ্িক ঋণদাতারা কেবলমাত্র ইলেকট্রনিক উপায়ে তঁাদের দাবির অনুকূলে প্রমাণ দাখিল করবেন। বাকি সকল 
ঋণদাতারা তাঁদের দাবির অনুকূলে প্রমাণ নিজেরা এসে, ডাক মাধ্যমে বা ইলেট্রনিক উপায়ে দাখিল করতে পারবেন। 
দাবির অনুকূলে মিথ্যা বা বিভ্রান্তিকর প্রমাণ দাখিল করিলে জরিমানা হতে পারে। 
তারিখ:‌ ২৩/‌০২/‌২০২৩	স্ব াঃ 
স্থান:‌ কলকাতা‌	শে খ আবদুল সালাম

ক্রম বিবরণ বিশদ তথ্য

১.‌ কর্পোরেট ঋণগ্রহীতার নাম অ্যাকুটাইম লজিস্টিক্স প্রাইভেট লিমিটেড

২.‌ কর্পোরেট ঋণগ্রহীতার প্রতিষ্ঠার তারিখ ৩০/‌০৩/‌২০০৭

৩.‌ যে কর্তৃপক্ষের  অধীনে এই কর্পোরেট ঋণগ্রহীতা 
প্রতিষ্ঠিত/‌নিবন্ধীকৃত

রেজিস্ট্রার অফ ক�োম্পানিজ, কলকাতা

৪.‌ কর্পোরেট ঋণগ্রহীতার কর্পোরেট আইডেন্টিটি 
নম্বর/‌লিমিটেড লায়াবিলিটি আইডেন্টিফিকেশন 
নম্বর

U63090WB2007PTC114917‌

৫‌.‌ কর্পোরেট দেনাদারের নিবন্ধিত অফিস এবং প্রধান 
অফিসের ঠিকানা (যদি থাকে)

রেজিস্টার্ড অফিস:‌ শ্রীকৃষ্ণ চেম্বারস, ৭৮ বেন্টিঙ্ক স্ট্রিট, 
কক্ষ নং ৩বি, ৩য় তল, কলকাতা–‌৭০০০০১
মুখ্য অফিস:‌ স্যুইট ১৩০৩, রূপা সলিটেয়ার, 
মিলেনিয়াম বিজনেস পার্ক, এমআইডিসি মাহাপে, নবি 
মুম্বই–‌৪০০৭১০

৬‌.‌ ইনসলভেন্সি রেজ�োলিউশন প্রোসেস বন্ধের তারিখ ১২/‌০৭/‌২০২২ তারিখে ১৮০ দিন সমাপ্ত হয়েছে 
(‌লিকুইডেশন আবেদন বিচার হয়েছে ২১.‌০২.‌২০২৩ 
তারিখে

৭‌.‌ কর্পোরেট ঋণগ্রহীতার লিকুইডেশন শুরুর তারিখ ২১/‌০২/‌২০২৩

৮‌.‌ লিকুইডেটর হিসেবে ক্রিয়ারত ইনসলভেন্সি 
প্রোফেশনালের নাম এবং রেজিস্ট্রেশন নম্বর

শেখ আবদুল সালাম
আইবিবিআই রেজি নং IBBI/IPA003/IP-
N00250/2019/2020/12966

৯‌.‌ ব�োর্ডের কাছে নিবন্ধন অনুযায়ী লিকুইডেটরের 
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ক্রম	গ্রা হক	গ্রা হকের নাম	 এলাকা/‌
নং	 আইডি		  স্থান

১	 ১০৩৯৯২২৪৭	 অনুপ কুমার মণ্ডল	 দুর্গাপুর
২	 ১০৪৫৬৬১৮৫	ভ�ো লানাথ কর্মকার	 দুর্গাপুর
৩	 ১০৪৩২৮৮৩২	 লাল্টু হাতুই	 দুর্গাপুর
৪	 ১০৪৫৭০৯৫৬	ম� ৌমিত কর্মকার	 দুর্গাপুর
৫	 ১০৩৭৪৯২৮২	ম িঠু সেনগুপ্ত	 দুর্গাপুর
৬	 ১০৪০৬৪৫৪৯	ম িঠুন রায়	 দুর্গাপুর
৭	 ১০৪২৫৬৩২৮	প্র সাদ রায়	 দুর্গাপুর
৮	 ১০৪৫৭০৯৬৮	 শ্যামল রায়	 দুর্গাপুর
৯	 ১০৩৮৪৫২২১	 তাপস কুমার পাল	 দুর্গাপুর
১০	 ১০৪৪০৭৮৯২	 অমিত তালুকদার	 জলপাইগুড়ি
১১	 ১০৪৬২০৮০৫	 সাবিত্রী পারিয়ার	 জলপাইগুড়ি
১২	 ১০৪২৮৮৯৯৭	 স্বপন কুমার সাহা	 জলপাইগুড়ি
১৩	 ১০৪৪৭৮৩৩৮	 আবদুল জাকির	 কলকাতা
১৪	 ১০৪০৬১৭১৯	 আবদুল মান্নান	 কলকাতা
১৫	 ১০৪৪৩৫৪৭৯	 আবদুল সাদাব	 কলকাতা
১৬	 ১০২৯০৫৬৩৭	 আফরিন খাতুন	 কলকাতা
১৭	 ১০৪০২১৭৮৮	 আফসিন জামাল	 কলকাতা
১৮	 ১০৩৭৭৯২৭৯	 আকাশ স�োনকার	 কলকাতা
১৯	 ১০৪৩৬৩৬৪৬	 আলহাম ইলিয়াস	 কলকাতা
২০	 ১০৩৭৭৯১৩৯	 অমিত কুমার সিং	 কলকাতা
২১	 ১০২৩১০৪৬১	 আনন্দ কুমার শ	 কলকাতা
২২	 ১০২২২৪৪৭৮	 অনিকেত শুক্লা	 কলকাতা
২৩	 ১০৩৩২১১৪১	 অনিমা মণ্ডল	 কলকাতা
২৪	 ১০২৮২৩১৮৩	 অনিমেষ প্রামাণিক	 কলকাতা
২৫	 ১০৩৭৩০৩৯৩	 অন্নপূর্ণা গুপ্তা	 কলকাতা
২৬	 ১০২৮৭৮২১২	 অনুপ কুমার মাধ�োগ�োরিয়া	 কলকাতা
২৭	 ১০০০১৫১৫৬	 অপর্ণা মুখার্জি	 কলকাতা
২৮	 ১০২৯১০২৬৮	 আরশি আমান	 কলকাতা
২৯	 ১০১৪৬৪১৪৩	 অরূপ বিশ্বাস	 কলকাতা
৩০	 ১০১০৩৫৭৮৯	 আশিস রঙ্গ	 কলকাতা
৩১	 ১০০৭৪৪৫৭৫	 আসিফ জাহির ইসমাইল	 কলকাতা
৩২	 ১০১৪৬২৭৫২	ভ াস্কর রায়	 কলকাতা
৩৩	 ১০২৮৯৫৫১৮	ব িদেশ ঘণ্টি	 কলকাতা
৩৪	 ১০২৮৭০৩৪৬	ব িকাশ হেলা	 কলকাতা
৩৫	 ১০১৬৪১০৫৩	ব িন�োদ কুমার জয়সওয়াল	 কলকাতা
৩৬	 ১০৩৮৭৮৩৮১	ছব ি ঘণ্টি	 কলকাতা
৩৭	 ১০৩৯৭৩০৫৮	চন্দ্রা ণী রায়	 কলকাতা
৩৮	 ১০৩৫৯৪৩৮৮	চিত্রসে ন চ�ৌবে	 কলকাতা
৩৯	 ১০২৮৭০৬৭৮	 ধীরাজ কুমার মসিহা	 কলকাতা
৪০	 ১০২৭৬৮৬৭৪	দ ীপাঞ্জন সেনাপতি	 কলকাতা
৪১	 ১০৩১৮৭১১৯	 এনজামুল হক	 কলকাতা
৪২	 ১০৩০৫২৫২৫	গ� ৌরাঙ্গ চরণ শামল	 কলকাতা
৪৩	 ১০০৭৭৮৯০৪	 গীতা আর সিং	 কলকাতা
৪৪	 ১০৩১৫৮৩৭০	গ�োর াং কুভাডিয়া	 কলকাতা
৪৫	 ১০১০৪৭১৩৭	 গুলনাজ আফর�োজ	 কলকাতা
৪৬	 ১০২৮১০০৮৪	 হরি প্রসাদ ভার্মা	 কলকাতা
৪৭	 ১০২৮২৭৯৫৮	 ইলিন্দ্র চন্দ্র ভদনা	 কলকাতা
৪৮	 ১০২৮৮৮২১০	 ইমরান খান	 কলকাতা
৪৯	 ১০২৮১৬৪৬৮	 ইমতিয়াজ আহমেদ	 কলকাতা
৫০	 ১০১১৯৭৪৯৯	 ইন্দ্রজিৎ গুপ্তা	 কলকাতা
৫১	 ১০৩১০৬৪৭১	 ইরশাদ আলম	 কলকাতা
৫২	 ১০৩৩০৯৯২২	 ইশরাত আহমেদ	 কলকাতা
৫৩	 ১০২৮৮৭৭৫৭	 জাহান আরা	 কলকাতা
৫৪	 ১০২৮৪৬০৩৪	 জনার্দন ম�োহান্ত	 কলকাতা
৫৫	 ১০১৪০৪৬৪৫	 জয়ন্ত ধানুকা	 কলকাতা
৫৬	 ১০২৮৩৩২৪১	জিতে ন্দ্র পণ্ডিত	 কলকাতা
৫৭	 ১০৩২৬৯৩১৬	জি তু দাস	 কলকাতা
৫৮	 ১০১৪৮৫৪০৪	 জুঁই মিত্র	 কলকাতা
৫৯	 ১০৪২৭৬৩৮৪	 খুশনুমা বানু	 কলকাতা
৬০	 ৯০০০২৫৯২৫	 কৃষ্ণেন্দু রায়	 কলকাতা
৬১	 ১০২৮৫৮৪৫৬	ম নীশ কুমার দুগার	 কলকাতা
৬২	 ১০৩৩৩২৪৩৭	মন�োরঞ্জ ন মহালিক	 কলকাতা
৬৩	 ১০৩১৯৯০৭২	ম ায়াঙ্ক য�োশী	 কলকাতা
৬৪	 ১০২৯৩৪৬৭০	ম হঃ আশরাফ	 কলকাতা
৬৫	 ১০২৮৫৭৬৭৭	ম হঃ ফৈজান	 কলকাতা
৬৬	 ১০৩০৪৯৫৫৫	ম হঃ জামালউদ্দিন	 কলকাতা
৬৭	 ১০৪১৬২৩৩০	ম হঃ মহসিন	 কলকাতা
৬৮	 ১০৩৫৯০১৪৬	ম হঃ নঈম	 কলকাতা
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৬৯	 ১০৪৫২৯২১৬	ম হঃ শফির	 কলকাতা
৭০	 ১০৪৪২১৯১৪	ম হঃ তাসলিম	 কলকাতা
৭১	 ১০৩২৮৯৩৭৯	ম হঃ ওয়াসিম	 কলকাতা
৭২	 ১০২৯০৭০৮৮	ম হঃ আমির জামিল	 কলকাতা
৭৩	 ১০১৪৩৪১৫৫	ম হঃ কালাম খান	 কলকাতা
৭৪	 ১০৩৯৯৮৫১৪	ম হঃ ওয়াসিম আক্রম খান	 কলকাতা
৭৫	 ১০২৪৯৩৮৮৭	ম ীরা যাদব	 কলকাতা
৭৬	 ১০০৭৯৮১৯৯	ম�ো হাম্মদ তারিক	 কলকাতা
৭৭	 ১০৪০৭৬৮৩৯	ম�ো হাম্মদ কালিম	 কলকাতা
৭৮	 ১০৪১৬৫০৪৬	ম�োহে নুর নাজ	 কলকাতা
৭৯	 ১০২৪৬৬২৭৮	ম�ো নালিসা সেনাপতি	 কলকাতা
৮০	 ১০৩৩৭৬১০৬	ম�ো জাহির মাসুদ	 কলকাতা
৮১	 ১০১৩১৯৬২২	 নাহিদ ইসলাম	 কলকাতা
৮২	 ১০১৩২৫৭৪০	 নন্দিনী অর�োরা	 কলকাতা
৮৩	 ১০২৯১৮৪০৬	 নাসিম আখতার	 কলকাতা
৮৪	 ১০৩৭৩৭৭৫৫	 নাসিমা খাতুন	 কলকাতা
৮৫	 ১০৩৮৬৯৫১২	 নাজিফা তহসিন	 কলকাতা
৮৬	 ১০৩৮৮০৫৯৬	নে হাল আহমেদ	 কলকাতা
৮৭	 ১০৪৪৮৫৪০৮	নি লুফার পারভিন	 কলকাতা
৮৮	 ১০১৩১৭৭২৮	 নীরজ কুমার ভার্মা	 কলকাতা
৮৯	 ১০২৯০০৩৭২	পল্লব ী ভ�ৌমিক	 কলকাতা
৯০	 ১০২৮৫৪৩০৭	প ঙ্কজ ভার্মা	 কলকাতা
৯১	 ১০৪২৬৮৫৪৪	প্রব ীর দাস	 কলকাতা
৯২	 ১০০৮১২৮৮৮	প্রব ীর কুমার পাল	 কলকাতা
৯৩	 ১০২৮৭৩০৭৩	প্রম�োদ  কুমার যাদব	 কলকাতা
৯৪	 ১০৪১৯৯৪৭২	প্রতিম া পাইন রায়	 কলকাতা
৯৫	 ১০০৭৫৭৬৩৮	প্রদ ীপ ক�োলে	 কলকাতা
৯৬	 ১০৪১৯২২৮৩	প ূর্ণিমা জ্যোতি	 কলকাতা
৯৭	 ১০৪৩৮৩৪৫৪	পু ষ্পা প্রজাপতি	 কলকাতা
৯৮	 ১০২৮২৩৭৯৭	র াহুল দাস	 কলকাতা
৯৯	 ১০১২০৫০৭৮	র াহুল জৈন	 কলকাতা
১০০	 ১০৩৩৩৪১২৬	র াজেশ কুমার শর্মা	 কলকাতা
‌‌১০১	 ১০৪১৭২১৭০	র ানু মাইতি	 কলকাতা
১০২	 ১০২৮৩৬৫০২	র তন রাউত	 কলকাতা
১০৩	 ১০২৮৭০৫৩০	রি ংকা দে	 কলকাতা
১০৪	 ১০৩২৯১২৯৭	রি তা হারওয়াল	 কলকাতা
১০৫	 ১০৩৩৫৮৬০৯	 র�োহিত সাউ	 কলকাতা
১০৬	 ১০২৮১৬৫১৫	 রুমা সেন	 কলকাতা
১০৭	 ১০২৮৮০৯৩৩	 এস এম সানাউল্লাহ	 কলকাতা
১০৮	 ১০৩৭১০০৪৬	 শচীন দুবে	 কলকাতা
১০৯	 ১০২৮৮৭৮০৭	 শাদিয়া আক্রম	 কলকাতা
১১০	 ১০৩৮৬৭৪৪১	 সনৎ দাস	 কলকাতা
১১১	 ১০৩০০৫২১১	 সন্তোষ কুমার শ্রীবাস্তব	 কলকাতা
১১২	 ১০২৯০৫৭৪৭	 শবনম নিগার	 কলকাতা
১১৩	 ১০৪৩৩৬৩৯৩	 শাহিনা পারভীন	 কলকাতা
১১৪	 ১০৪০১৮৩৭০	 শালিনী অর�োরা	 কলকাতা
১১৫	 ১০২৮১৪৯৯৬	 শঙ্কর বিশ্বাস	 কলকাতা
১১৬	 ১০১০৫৮৫৫৩	 শর্মিষ্ঠা ঘ�োষ দস্তিদার	 কলকাতা
১১৭	 ১০৪৩২৬২১৭	শি উ কুমারি দেবী	 কলকাতা
১১৮	 ১০১৮৫৮০৭৪	সি দ্ধার্থ মিত্র	 কলকাতা
১১৯	 ১০২৮৯৯২৮৩	স�ো নু জয়সওয়াল	 কলকাতা
১২০	 ১০৪৫২২১৪৭	স�োয়েব  আহমেদ খান	 কলকাতা
১২১	 ১০১০০০০৪২	 শুভ্রা চক্রবর্তী	 কলকাতা
১২২	 ১০২৩০৮৫৮৩	 সুবীর মুখার্জি	 কলকাতা
১২৩	 ১০২৯২৫৪৩০	 সুধীর সাউ	 কলকাতা
১২৪	 ১০২৮৫৭৯৪৭	 সুকান্ত শঙ্খনিধি	 কলকাতা
১২৫	 ১০১৬৪০৪৮৪	 সুমন দেবী জয়সওয়াল	 কলকাতা
১২৬	 ১০১৩২২২৩৫	 সুমিত্রা মহারানা	 কলকাতা
১২৭	 ১০৩১৬৩৬২৩	 সানি রজক	 কলকাতা
১২৮	 ১০৩০৭২৪৬৯	 সুরেন্দ্র সাউ	 কলকাতা
১২৯	 ১০৩৭১৭২৮২	স্বা তী আচার্য	 কলকাতা
১৩০	 ১০১০৪৭৩৬৯	 তনুশ্রী ভট্টাচার্য্য	 কলকাতা
১৩১	 ১০৩১২০৯৭৬	 তারান্নুম আরা	 কলকাতা
১৩২	 ১০৩৭৭৯১৩৭	ভিকি  কুমার	 কলকাতা
১৩৩	 ১০২৯০১০৫৫	ব িজয় কেডিয়া	 কলকাতা
১৩৪	 ১০২২২৪৬৪০	ব িনিতা জৈন	 কলকাতা
১৩৫	 ১০৩৫৬২০৫৮	ব িবেক প�োদ্দার	 কলকাতা
১৩৬	 ১০২৪৮৭৬৫০	 ওয়াকার নাসির	 কলকাতা
১৩৭	 ১০২৮২৯৬৩৮	 জুলফিকার আলি	 কলকাতা

এই প্রকাশনার মাধ্যমে সংশ্লিষ্ট ঋণগ্রহীতাগণ/‌ বন্ধকদাতাগণের প্রতি চূড়ান্ত ন�োটিস ও শেষ সুয�োগ দেওয়া হচ্ছে যাতে তাঁরা নিলামের নির্ধারিত তারিখের আগে যাবতীয় সুদ ও 
চার্জ সমেত বকেয়া অর্থাঙ্ক পুর�োপুরি আদায় দেয়, যার অন্যথা হলে এই অলঙ্কারগুলি নিলাম করা হবে। নির্ধারিত নিলামের তারিখে এই নিলাম সম্পূর্ণ না–হলে, নতুন ক�োনও 
ন�োটিস ছাড়াই ওই নিলাম অন্য ক�োনও দিনে অনুষ্ঠিত হইবে। নিলামে অংশ নেওয়ার অনুমতি এবং বিড গ্রহণের অধিকার একমাত্র ডিসিবি ব্যাঙ্ক লিমিটেডের সিদ্ধান্ত সাপেক্ষ হবে।
অনুগ্রহ করে খেয়াল রাখবেন, এই নিলাম ‘‌যেখানে আছে সেখানে’‌, ‘‌যেমন আছে তেমন’‌, ‘‌যা কিছু আছে তা’‌ এবং ‘‌রিক�োর্স ছাড়া’‌ ভিত্তিতে আয়�োজিত হবে এবং অলঙ্কার 
সম্পর্কিত ক�োনও দাবির জন্য ব্যাঙ্ক দায়ী থাকবে না। বিশদ শর্ত ও নিয়মাবলি এবং নিলামে অংশগ্রহণের জন্য আগ্রহী দরদাতারা অনুগ্রহ করে https://egold.auctiontiger.net‌ 
ওয়েবসাইট দেখবেন।
	স্বাঃ –
	 অনুম�োদিত আধিকারিক
তারিখ:‌ ২৪.‌০২.‌২০২৩	ডিসিব ি ব্যাঙ্ক লিমিটেড‌‌‌

ক্রম	গ্রা হক	গ্রা হকের নাম	 এলাকা/‌
নং	 আইডি		  স্থান
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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

— TENDER CARE — — Advertorial

Balmer Lawrie & Co. Ltd., a Mini Ratna Category – I PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10February 2023.
The total net income for the third quarter registered a growth of
1.45%quarter toquarterandstoodatRs.514.55croreascompared
to thesameperiod last year.TheProfitBeforeTax (PBT) increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for thenine-monthperiodended31December2022stood
atRs.1729.51crore,an increaseof15.49%overRs.1497.52crore
in the corresponding period last year.

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Public Sector Bank
UnionBankof Indiaor-
ganized a “Empower
HER” Programme un-
der the guidance ofA.
Manimekhalai, MD &
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programmewas organized by Hat-
gobindpur Branch of Union Bank of India for SHGWomen’s un-
der thedirectionofSudhakarRao,ZonalHead,Kolkata.Thepro-
gramme was inauguratedbyBhaweshPrakash,RegionalHead,
RegionalOffice,Durgapur. In the programme AvinashAgarwal,
DeputyRegionalHeadandBaidyanathMandi,BranchManager,
Hatgobindpur Branch and other employees of the branch were
present.
SevensewingmachinesweredonatedbyBhaweshPrakash,Re-
gional Head to SHGwomen's as financial support tomake them
financiallyempowered.On thisoccasion,Rs.50 lakh loan toSHG
women’sweresanctionedanddisbursedunderdifferentschemes
byUnion BankOf India.Alongwith this, he provided information
about various loans of the bank to SHGwomen's which empow-
ers thewomeneconomically and socially.

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Bank ofMaharashtra (BoM) has emerged as the top performer
amongstate-owned lenders in termsof loangrowthpercentage
during the third quarter of 2022-23, an analysis of the latest
financial resultsofpublicsectorbanksshowed.ThePune-based
lender recordeda21.67per cent increase ingrossadvanceson
ayear-on-yearbasis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
topslot in credit growth inpercentage termsconsistently for the
past 10 quarters despite COVID-19 pressures.

Bank of Baroda, Chennai Metro
Region organized the “Baroda
AchieversAward” for thestudents
of Madras Institute Technology,
Chrompet,Chennaiwherein they
havepresentedcash rewards for theStudentswhohaveperformed
exceedinglywell inAcademics, Sports andAll round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
theawardstothestudents.TheDignitariespresentwereDr.JPrakash,
Preofessor andDean,MITCampus, Rajesh,ChiefManager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region andother executives.

NMDC Steel Limited (NSL) was
listedatBombayStockExchange
on 20.2.23. NSL, NMDC’s
3MTPAIntegrated Steel Plant at
Nagarnar inChhattisgarh,waslist-
ed to become a public company.
The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD,NMDC/NSL,AmitavaMukherjee, Director, NSL,
D.K.Mohanty, Director, NSL, Independent Directors of NMDCand
Senior Officials of NMDCandNSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD&CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay,MD&CEO, IDBICapitalMarkets &Securi-
ties Limited witnessed the listing ceremony. NMDCSteel Limited
was incorporatedasawhollyownedsubsidiaryofNMDCLimitedon
January 2, 2015 under the CompaniesAct, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
ownedby thePresident of India, under theadministrative control of
theMinistry of Steel,Government of India.

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
HansnabadandChampapukurbranchwith thehelpofBasirhatBlock.
The members present at the programme namely Subir
RanjanMukhopadhyay,AGM,RBI, Sourav Sengupta, PD, DRDC,
N.24Pgs, Raj KishoreSahoo,.G.M, BGVB, BisakhBhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayat amongothers.

R Radhakrishna, Chief General Manager, State Bank of India,
LocalHeadOffice,Chennai, recently launchedAmritKalashdeposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Havinga400-daytenure, theschemeisvaliduptoMarch
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

FINANCIAL LITERACY
AWARENESS PROGRAM OBSERVED

SBI LAUNCHES DEPOSIT SCHEME

BANK OF BARODA
ORGANIZES AWARD CEREMONY

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

Sale cum Auction Notice

FORMERLY MANAPPURAM HOME FINANCE PVT LTD
MANAPPMANAPPURAM HOME FINANCE LIMITEDURAM HOME FINANCE LIMITED

Manappuram Home Finance Ltd at Unit 301-315, 3rd Floor, A wing, Kanakia Wall Street, Andheri-Kurla Road,
Andheri East, Mumbai – 400093, contact No. 022-68194000/ 022-66211000. Branch: Madurai

Date : 24.02.2023
Place : Tamil Nadu

Sd/-
Authorised Officer

For MANAPPURAM HOME FINANCE LIMITED

We are issuing this Sale Notice to the Borrower/s, Co-borrower/s and Guarantor/s mentioned in Sr. No. 1 under the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002, advising them to clear
the liability as mentioned below within 30 days from this date failing which the secured property mentioned in below
description will be sold by Public Auction as detailed under the provisions of Section 13(4) of sub rule 6 of Rule 8 of the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002, on the date mentioned
below for recovery of dues. Also giving Auction Notice to the Borrower/s, Co-borrower/s and Guarantor/s mentioned in Sr.
No. 1 under the said act.

Borrower/s,
Co-borrower/s &

Guarantor/s Name /
Loan Account Number

Sr.
No.

1

Description of the
Immovable Property

Date of
Possession

Outstanding
Due Amount

in Rs.

Reserve
Price and

EMD amount
in Rs.

Property
Inspection

Date
Auction Date

& Time

MAHENDRAN S,
ASAIJOTHI M

SMADU0003765

S No 22/4a,22/4b, door no
9/124 karampat, ti, P.O
ARIYAPATTI, MADURAI,
TAMILNADU,Pin: 625532

28-07-2022 Rs.973903/- Rs.23,36,565/-
&

Rs.5,84,141/-

01-03-2023

27-03-2023
till

03:00PM
Place of Auction:Manappuram Home Finance Ltd. Building No. 141A& 142, Ist Floor, SVSK Towers, Alagar Kovil Road,
CanaraBank,TallakulamP.O.,Madurai Dt., Pin - 625 002
Terms & Conditions: [1] To participate in theAuction, the intending bidders have to deposit earnest money by way of DD
favouring “MANAPPURAM HOME FINANCE LIMITED”. [2] The Successful Bidder have to pay 25% of the Bid Amount
immediately on the Sale being decided in his / her favour excluding the earnestmoney deposited and the balance sale price
is to be remitted within 15 days from the date of communication of sale. [3] If the Successful Bidder defaults in effecting
payments or fails to adhere to the terms of Sale in any manner, the amount already deposited will be forfeited and he / she
shall not have any claim on such forfeited amount. [4] If for any reason, on the day of PublicAuction, the reserve price is not
materialized then theAuthorizedOfficer reserves the right to call for tender / private treatywithout giving any further notice to
the Borrower/s, Co-borrower/s, Guarantor/s and general public at large, to deal with the property concerned, at a
convenient date thereafter. [5] The Sale will be on “as is where is basis” and “as is what is basis”, persons interested should
make their own independent inquiries as to the title of the property and claims/dues from Govt. / Semi Govt. Department if
any, affecting the property. Any statutory or other dues payable and due on these properties shall have to be borne by the
purchasers/bidders only.All the expenses of whatever nature including stampduty, registration charges, transfer fee, etc. of
getting property transferred shall be borne by the purchaser only and the Company shall not in any way be liable for the
same. [6] TheAuthorized Officer reserves the right to accept or reject all or any of the bids or postpone / cancel the auction
without assigning any reason there of including addition or deletion of terms and conditions of this advertisement / sale
without any Notice, at his discretion. [7] The intending bidder on remitting the EMD amount may verify the copies of the
property documents held by the Company during the office hours before theAuction date. [8]Please note that this is not an
Offer to sell the property described above but only an invitation to the public to make anOffer to purchase by participating in
theAuction/bidding.

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory
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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory
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‘w§~B©, ewH«$dma, 24 ’o$~w«dmar 2023

‘w§~B© : "aoS>~wb B§{S>¶m' 
d "Amoa°H$b aoS>~wb aoqgJ' 
‘w§~B©‘Ü¶o aoqgJ {X½JO d 13 
doim "E’$1 J«°ÊS> {àŠg M°pån¶Z 
S>opìhS> H$moëWS>©gmo~V gh¶moJmZo 
"aoS>~wb emoaZ'À¶m Am¶moOZmgh 
"E’$1' CËgmhtgmR>r a{ddma, 
{X. 12 ‘mM© amoOr gH$mir 
10 dmOë¶mnmgyZ ‘w§~B©Vrb 
dm§Ðo ~°ÊS>ñQ>°ÊS>À¶m {ZgJ©aå¶ 
añË¶m§da S>opìhS> H$moëWS>© ho 
Am¶H$m°{ZH$ Amoa°H$b aoS> ~wb 
aoqgJ E’$ H$ma Ama~r7 
S´>mB©ìh H$aUma AmhoV. "~wÕ 
B§Q>aZ°eZb g{H©$Q>' ¶oWo VrZ 

dfmªÀ¶m pñQ>§Q>Xaå¶mZ gd© 
^maVr¶ "Ornr' qOH$Umar "aoS> 
~wb aoqgJ' hr EH$‘od Q>r‘ 
Amho. "aoS>~wb A°WbrQ>' d 
"{bWwAm{Z¶Z ’«$sñQ>mBb ñQ>§Q> 
~mB©H$a' Aamg {J{~PmXoIrb 
BVa AZoH$ H¥$Ë¶m§gh "aoS>~wb 
emoaZ' Xaå¶mZ Ë¶mMo YmS>gr 
H¥$Ë¶ gmXa H$aUma AmhoV. 
¶m‘Ü¶o "gwna H$ma Šb~'À¶m 
"gwna H$ma emoHo$g'Mm g‘mdoe 
Amho.

‘w§~B©, {X. 23 (à{V{ZYr):  
""EImÚm XoemMr ‘m{hVr, Ë¶m 
Xoem~Ôb A{YH$ OmUyZ ¿¶mdo Ago 
Oa dmQ>V Agob, Va Ë¶m XoemVrb 
H$bm, Ñí¶H$bm nmhm¶bm hdr,'' Ago 
à{VnmXZ Á¶oð> nÌH$ma Am{U à{gÕr 
‘mÜ¶‘VÁk S>m°. CX¶ {ZaJwS>H$a ¶m§Zr 
H$mT>bo. ‘w§~B©À¶m {dœ{d»¶mV ga O. 
Or. Cn¶mo{OV H$bm ‘hm{dÚmb¶mZo 
Am¶mo{OV Ho$boë¶m 86ì¶m dm{f©H$ 
H$bm àXe©Z Am{U ñZohg§‘obZmÀ¶m 
CX²KmQ>Zàg§Jr Vo ~mobV hmoVo. 

" " a m o O  OdiÀ¶ m  n a § V w , 
ZH$boÀ¶m Xþ{Z¶oV dmdamdo bmJVo. 
‘mÌ, Oo Oo Cn¶mo{OV H$boÀ¶m ¶m 
Ñí¶H$bm àXe©ZmÀ¶m énmZo Iè¶m 
AWm©Zo H$boMr Añgb Z¡g{J©H$ 
X þ {Z¶m n mh m¶bm {‘imbr,'' 
Ago Vo åhUmbo. ""{eH$U§ Am{U  
{eH$dU§ ¶m§À¶mV Oo A§Va àM{bV 
{R>H$mUr AgV§, Vo Oo. Oo.V {XgUoM 
eŠ¶ Zmhr,'' Ago åhUV àXe©ZmV 
gh^mJ r  P mb o ë¶ m  Ñí¶H $b m 
{dÚmÏ¶mªMo H$m¡VwH$ H$aVmZm ̂ {dî¶mV 
Amdí¶H$ Vr ‘XV H$aÊ¶mMo AmœmgZ 
Ë¶m§Zr {Xbo. 

¶mdoir AemoH$ Zm¶Jm§dH$a ¶m§Zr 
Ë¶m§Mr, ‘wimjam§Mr H${dVm gmXa 
H$ê$Z, ‘amR>r ^mfoMr ‘hVr {H$Vr 
àJë^ Amho, ho gm§JVM ^mfoM§ ‘hÎd 
AmYw{ZH$ B§J«Omiboë¶m ‘ZmÀ¶m 

{dÚmÏ¶mªZm nQ>dyZ {Xbo.
ga Oo. Oo. ‘hm{dÚmb¶mMo à^mar 

A{Yð>mVm g§Vmof jragmJa, à^mar 
H$bmg§MmbH$ amOrd amå’o$a {‘lm 
¶m§Zrhr ‘ZmoJV ì¶º$ Ho$bo.

¶mdoir ‘hm{dÚmb¶mMo Zmd 
gmW©H$ H$aUmè¶m AhdmbmMo dmMZ 
H$aÊ¶mV Ambo. ¶mdoir nm[aVmo{fH$ 
àmá {dÚmÏ¶mªZm, à‘wI nmhÿÊ¶m§À¶m 
hñVo nm[aVmo{fH$ àXmZ H$aÊ¶mV 
Ambr. Joë¶m VrZ dfmªV gd©àW‘ 
Amboë¶m {dÚmÏ¶mªZm Img {Z‘§{ÌV 
H$ê$Z, gwdU© nXH$ Am{U à‘mUnÌ 

àXmZ H$ê$Z gÝ‘m{ZV H$aÊ¶mV 
Ambo. ¶mM Xaå¶mZ, ‘hm{dÚmb¶mMo 
àH$meZ Agboë¶m 'OoOo A‘oO' 
¶m ñ‘a{UHo$Mo àH$meZhr H$aÊ¶mV 
Ambo.

¶ md oi r  {dÚ mW u  g §gX oM o 
AÜ¶j g §O¶ H $d m S > o  A m {U 
‘hm{dÚmb¶mMo {dÚmWu à{V{ZYr 
Am{XË¶ ì¶dhmao, gmoh‘ ZmJdoH$a,  
A§{H$Vm ~mdrñH$a, g‘¥Õr eobma 
VgoM, {dÚmWu Am{U nmbH$dJ© 
CnpñWV hmoVo. g‘¥Õr eobma {hZo 
Am^ma àXe©Z Ho$bo.

Xoe Oa g‘Om¶Mm Agob, Va Ë¶m XoemMr 
H$bm nmhmdr : S>m°. CX¶ {ZaJwS>H$a

‘w§~B© : ‘w§~B© {d‘mZVi 
Am{U gr‘mewëH$ {d^mJmÀ¶m 
A{YH$mè¶m§H$Sy>Z ZwH$VoM 
gw‘mao 8.36 H$moQ>r ^maVr¶ 
én¶m§Mo {dXoer MbZ Oá 
H$aÊ¶mV Ambo Amho. VgoM, 
^maVr¶ d§emÀ¶m A‘o[aH$Z 
ZmJ[aH$mH$Sy>Z A‘o[aH$Z 
S>m°ba ho gr‘mewëH$ 
{d^mJmÀ¶m A{YH$mè¶m§H$Sy>Z 
VnmgUr Xaå¶mZ Oá 
H$aÊ¶mV Ambo Amho. 
AmamonrZo naH$s¶ MbZ 
VnmgUrV CKS> hmoD$ Z¶o 
åhUyZ, EH$m h°ÊS>~°J‘Ü¶o 
A{Ve¶ ~maH$mB©Zo 
bndyZ R>odbo hmoVo. na§Vw, 
gr‘mewëH$ {d^mJmÀ¶m 
A{YH$mè¶m§Zr VnmgUr 
Xaå¶mZ ho MbZ Oá Ho$bo 
Amho. Amamonr àdmembm 
Vmã¶mV KoÊ¶mV Ambo AgyZ 
Vnmg A{YH$mar àH$aUmMr 
Mm¡H$er H$aV Agë¶mMr 
‘m{hVr A{YH$mè¶m§H$Sy>Z 
XoÊ¶mV Ambr Amho. 

‘w§~B©, {X. 23 (à{V{ZYr): 
""H$miOr Am{U g§ajUmMr 
JaO Agboë¶m ~mbH$m§Zm Ë¶m§Mo 
h¸$mMo jU, ào‘, H$miOr, 
{ejU Am{U gwa{jV dmVmdaU 
{‘iÊ¶mgmR>r "ñdZmW 
’$mD§$S>oeZ' ‘w§~B©Zo amÁ¶mVrb 
50 ~mbH$m§Mo à{VnmbH$Ëd 
KoUma Amho,'' Aer ‘m{hVr 
‘{hbm d ~mb{dH$mg‘§Ìr 
‘§Jbà^mV bmoT>m ¶m§Zr {Xbr.

‘§Ìmb¶mVrb XmbZmV 
‘{hbm d ~mb{dH$mg {d^mJ 
Am{U "ñdZmW ’$mD§$S>oeZ' 
¶m§À¶mV 50 ~mbH$m§Mo 
à{VnmbH$Ëd KoÊ¶m~m~V 
gm‘§Oñ¶ H$ama nma 
nS>bm. Ë¶mdoir ‘{hbm d 
~mb{dH$mg‘§Ìr ‘§Jbà^mV 
bmoT>m ~mobV hmoVo. ¶mdoir 
‘{hbm d ~mb{dH$mg Am¶wº$ 

Ama. {d‘bm, ‘{hbm d  
~mb{dH$mg H$moH$U 
{d^mJmMo Cnm¶wº$ amhþb 
‘moao, ‘w§~B© ¶oWrb "ñdZmW 
’$mD§$S>oeZ'À¶m H$m¶©H$mar 
{dœñV VWm g§ñWmnH$ lo¶m 
^maVr¶, {dœñV JJZ ‘hmoÌm, 
gm[aH$m nÝhmiH$a CnpñWV 
hmoVo.

‘§Ìr ‘§Jbà^mV bmoT>m 
åhUmbo H$s, ""~mbgwYmaJ¥h 
AWdm ‘{hbm gwYmaJ¥hm‘Ü¶o 
Or ‘wbo-‘wbr amhVmV, Vr 

18 df© nyU© Pmë¶mZ§Va 
Ë¶m§À¶m amhmÊ¶mMm àý 
C^m amhVmo, ¶mgmR>r 
à{VnmbH$Ëd KoÊ¶mgmR>r 
"ñdZmW ’$mD§$S>oeZ'Zo 
emgZmgmo~V ¶oV 50 ‘wbm§Zm 
à{VnmbH$Ëd KoÊ¶mMm 
{ZU©¶ AË¶§V ñVwË¶ Amho.  
Var Aem àH$mao gm‘m{OH$ 
CnH«$‘ am~{dUmè¶m g§ñWm§Zr 
nwT>o ¶mdo,'' Ago AmdmhZhr 
‘§Ìr ‘§Jbà^mV bmoT>m ¶m§Zr 
¶mdoir Ho$bo.

‘w§~B© : ‘w§~B© ‘hmZJa 
àXoe {dH$mg àm{YH$aU 
Am{U ‘hmamï´> {ZgJ© CÚmZ 
¶m§À¶mdVrZo PmS>o, ’w$bo Am{U 
Am¡fYr dZñnVr ¶m§Mo Ymamdr 
¶oWo àXe©Z Am¶mo{OV Ho$bo 
Amho. ho àXe©Z {X. 24 
’o$~«wdmar Vo 26 ’o$~«wdmar Ago 
VrZ {Xdg Am¶mo{OV Ho$bo Jobo 
AgyZ àdoe {dZm‘yë¶ Amho. 
ewH«$dma, {X. 24 ’o$~«wdmar 
amoOr gH$mir 11 dmOVm ¶m 
àXe©ZmMo CX²KmQ>Z hmoUma  
AgyZ nwT>rb XmoZ {Xdg ho 
àXe©Z gdmªgmR>r Iwbo 
AgUma Amho. ‘hmamï´> {ZgJ© 
CÚmZ gmogm¶Q>r, erd-
dm§Ðo qbH$ amoS>, Yamdr ¶oWo 
ho àXe©Z Am¶mo{OV Ho$bo 
Amho. A{YH$ ‘m{hVrgmR>r 
9819026307 ¶m 
H«$‘m§H$mda g§nH©$ gmYÊ¶mMo 
AmdmhZ H$aÊ¶mV Ambo 
Amho. 

\$m°_© ~r
Omhra CX²KmofUm

(Yeejleer³e veeoejer DeeefCe efoJeeUKeesjer ceb[U (HeefjmeceeHeve Òeef¬eÀ³ee) 
efJeefve³eceve, 2016 ®es efJeefve³eceve 12)

peer. meer. Òee@Heìea Òee³eJnsì efueefceìs[®³ee YeeieOeejkeÀeb®es ue#e JesOeC³eekeÀefjlee
De.¬eÀ. leHeMeerue JeCe&ve
1. keÀe@Heexjsì keÀpe&oeje®es veeJe De@keÌ³egìeF&ce uee@efpeefmìkeÌme Òee³eJnsì efueefceìs[
2. keÀe@Heexjsì keÀpe&oeje®³ee mLeeHeves®ee efoveebkeÀ 30.03.2007
3. ÒeeefOekeÀjCe p³ee Debleie&le keÀe@Heexjsì keÀpe&oeje®eer 

mLeeHevee/veeWoCeerkeÀjCe Peeues
kebÀHeveer efveyebOekeÀ, keÀesuekeÀelee

4. keÀe@Heexjsì keÀpe&oeje®ee keÀe@Heexjsì DeesUKe ¬eÀceebkeÀ / 
ce³ee&efole oeef³elJe DeesUKe ¬eÀceebkeÀ

U63090WB2007PTC114917

5. keÀe@Heexjsì keÀpe&oeje®³ee veeWoCeerke=Àle keÀe³ee&ue³ee®ee 
DeeefCe ÒecegKe keÀe³ee&ue³ee®ee (pej Demeu³eeme) HeÊee

veeWoCeerke=Àle keÀe³ee&ue³eë Þeer ke=À<Cee ®eWyeme&, 78, 
yesveefìvkeÀ mì^erì, Keesueer ¬eÀ. 3yeer, 2 je cepeuee, 
keÀesuekeÀelee 700001.

ÒecegKe keÀe³ee&ue³eë metì-1303, ªHee mee@efueìe³ej, 
efceuesefve³ece efyePevesme Heeke&À, SceDee³e[ermeer ceneHes, 
veJeer cegbyeF& - 400710.

6. efoJeeUKeesjer þjeJe Òeef¬eÀ³ee HeefjmeceeHleer®ee 
efoveebkeÀ

efo. 12.07.2022 jespeer 180 efoJeme mebHeues. 
(HeefjmeceeHeve Depee&®ee efo. 21.02.2023 jespeer 
efveCe&³e Iesleuee.

7. keÀe@Heexjsì keÀpe&oeje®es HeefjmeceeHeve megª nesC³ee®ee 
efoveebkeÀ

21.02.2023

8 HeefjmeceeHekeÀ cnCetve keÀece HeenCeeN³ee 
efoJeeUKeesjer J³eeJemeeef³ekeÀe®es veeJe DeeefCe 
veeWoCeerkeÀjCe HeÊee

MesKe Deyogue meueece
Dee³eyeeryeerDee³eveeWo. ¬eÀ. 
IBBI/IPA003/IP-N00250/2019/2020/12966

9 ceb[UekeÀ[s veeWoCeerke=Àle Demeuesuee 
HeefjmeceeHekeÀe®ee HeÊee DeeefCe F&-cesue

64pes, efuebìve mì^erì, keÀesuekeÀelee-700014.
salam10695@gmail.com

10 HeefjmeceeHekeÀemen He$eJ³eJenejekeÀefjlee 
JeeHejeJe³ee®ee HeÊee DeeefCe F&-cesue

64pes, efuebìve mì^erì, keÀesuekeÀelee-700014.
ipsalamkol2019@gmail.com

11 oeJee meeoj keÀjC³ee®ee Debeflece efoveebkeÀ 22.03.2023
³eeÜejs met®evee osC³eele ³esles keÀer, jeä^er³e kebÀHeveer keÀe³eoe v³ee³eeefOekeÀjCe, keÀesuekeÀelee Keb[Heerþ ³eebveer 
efo. 21.02.2023 jespeer De@keÌ³egìeF&ce uee@efpeefmìkeÌme Òee³eJnsì efueefceìs[®es HeefjmeceeHeve megª keÀjC³ee®es 
DeeosMe efoues Deensle. 
De@keÌ³egìeF&ce uee@efpeefmìkeÌme Òee³eJnsì efueefceìs[®³ee YeeieOeejkeÀebvee ³eeÜejs l³eeb®es oeJes 
efo. 22.03.2023 jespeer efkebÀJee l³eeHetJeea HeefjmeceeHekeÀekeÀ[s yeeye ¬eÀ. 10 meceesj veceto Hel³eeJej meeoj 
keÀjC³eeme meebieC³eele ³esle Deens. 
efJeÊeer³e OevekeÀes ³eebveer oeJ³eeyeeyele®es l³eeb®es HegjeJes HeÀkeÌle FueskeÌì^e@efvekeÀ He×leerves meeoj keÀjeJes. Flej meJe& 
OevekeÀes l³eeb®es oeJ³eeyeeyele®es HegjeJes J³eeqkeÌleMeë, ìHeeueeÜejs efkebÀJee FueskeÌì^e@efvekeÀ He×leerves meeoj keÀª 
MekeÀleele.
oeJ³eeyeeyele®es ®egkeÀer®es efkebÀJee efoMeeYetue keÀjCeejs oeJes meeoj kesÀu³eeme ob[ þesþeJeC³eele ³esF&ue.
efoveebkeÀë 23.02.2023  mener/-
efþkeÀeCeë keÀesuekeÀelee  MesKe Deyogue meueece

"Ë¶m' 50 AZmW ‘wbm§Zm {‘imbo nmbH$
H$miOr Am{U g§ajUmMr JaO Agboë¶m ~mbH$m§Zm 
XÎmH$ {Xbo OmVo. VgoM, à{VnmbH$ËdXoIrb {Xbo 

OmVo. ¶m‘Ü¶o ¶m ~mbH$m§Zm Kar AmUyZ  
Ë¶m§Zm KaMo gwa{jV dmVmdaU {‘imdo, ào‘ {‘imdo, Ë¶m§À¶m 
e¡j{UH$ Am{U H$m¡eë¶¶wº$ JaOm nyU© H$ê$Z gj‘ 
~Z{dÊ¶mgmR>r ‘XV {‘iy eH$Vo.

- Ama. {d‘bm, Am¶wº$, ‘{hbm d ~mb{dH$mg {d^mJ

Or ‘wbo 6 Vo 18 dfmªMr AmhoV Am{U H$mhr 
H$maUmñVd XÎmH$ ZmhrV, Aer ~mbgwYmaJ¥h AWdm 

‘{hbmgwYmaJ¥hm‘Yrb ‘wbm§Mo g§ñWm à{VnmbH$Ëd KoUma 
Amho. ¶m ‘wbm§Mo ~mbnU gwIH$a Omdo, AZmW‘wº$ g‘mO 
{Z‘m©U H$aÊ¶mgmR>r Am‘Mr g§ñWm H$m‘ H$aV Amho. ‘{hbm 
d ~mb{dH$mg {d^mJmÀ¶m ‘XVrZo Amåhmbm ¶m joÌmV H$m‘ 
H$aÊ¶mgmR>r {‘iV Amho.

- lo¶m ^maVr¶, H$m¶©H$mar {dœñV, ñdZmW ’$mD§$S>oeZ

YmamdrV  
AmOnmgyZ Am¡fYr 
dZñnVtMo àXe©Z

‘w§~B©V "aoS>~wb emoaZ'Mo 
12 ‘mM©bm Am¶moOZ 

{MÌH$bm Am{U eãXH$bm ¶m§Mm gwaoI g§J‘ gmYV a§JaofmMo {dbjU 
^md ¶oWo ¶m àXe©ZmV nmhm¶bm {‘iVmV.  H$bm {dÚmÏ¶mªMr H$bm 

àH¥$Vr Pm{U Ë¶m§Mo H$bm g¥OZ nmhÿZ ‘r W¸$ Pmbmo Amho.
- AemoH$ Zm¶Jm§dH$a, Á¶oð> H$dr

‘w§~B©, {X. 23 (à{V{ZYr): 
CÎma àXoemMo ‘mOr amÁ¶nmb 
Am{U ^maVr¶ OZVm njmMo 
Á¶oð> ZoVo am‘ ZmB©H$ ¶m§À¶m 
nËZr Hw§$Xm ZmB©H$ ¶m§Mo ZwH$VoM 
XrK© AmOmamZo {ZYZ Pmbo 
hmoVo. Ë¶m§À¶m {ZYZmda AZoH$ 
‘mÝ¶dam§Zr Amnë¶m ^mdZm 
ì¶º$ H$aV emoH$ àH$Q> Ho$bm 
hmoVm. Jwédmar ^mOnMo ZoVo 
Am{U amÁ¶mMo Cn‘w»¶‘§Ìr 
Xod|Ð ’$S>Udrg ¶m§Zr am‘ 
ZmB©H$ Am{U ZmB©H$ Hw$Qw>§~r¶m§Mr 
ôQ> KoV Ë¶m§Mo gm§ËdZ Ho$bo.

Amnë¶m ^mdZm ì¶º$ 
H$aVmZm Xod|Ð ’$S>Udrg 
åhUmbo H$s, ""Am‘Mo Á¶oð> 
ZoVo am‘ ZmB©H$ ¶m§À¶m nËZr 

Hw§$XmVmB© ¶m§Mo ZwH$VoM {ZYZ 
Pmbo. am‘^mD$ ¶m§À¶m 
{ZdmgñWmZr OmD$Z Hw§$XmVmB© 
¶m§À¶m ñ‘¥VtZm AmXam§Obr 
An©U Ho$br. ¶m Xþ…Imbm 
am‘^mD$ Á¶m YramZo gm‘moao  
OmV AmhoV, Vo nmhÿZ Ë¶m§À¶m 
I§~ra ‘ZmMo Xe©Z Pmbo. 
¶mdoir am‘^mD$ ¶m§Zr ¶mdoir 
Hw§$XmVmBªÀ¶m AmR>dUtZm COmim 
{Xbm. Ë¶m§Mo ho ‘mZ{gH$ ~i 
AgoM H$m¶‘ amhmdo, Ë¶m§À¶m 
n[admambm ¶mVyZ gmdaÊ¶mMr 
eº$s {‘imdr, hrM na‘oœa 
MaUr àmW©Zm H$aVmo,'' Aer 
^mdZm ì¶º$ H$aV Xod|Ð 
’$S>Udrg ¶m§Zr Hw§$Xm ZmB©H$ 
¶m§Zm AmXam§Obr dm{hbr Amho. 

’$S>Udrgm§H$Sy>Z am‘ ZmB©H$ ¶m§Mo gm§ËdZ

‘w§~B©, {X. 23 (à{V{ZYr): 
amï´>dmXr H$m±J«ogMo AÜ¶j eaX 
ndma Am{U Cn‘w»¶‘§Ìr Xod|Ð 
’$S>Udrg ¶m§À¶mV nhmQ>oÀ¶m 
enW{dYrdê$Z gwé Pmboë¶m 
amOH$s¶ ¶wÕmV ^mOn 
àXoemÜ¶j M§ÐeoIa ~mdZHw$io 
¶m§Zr Ho$boë¶m {dYmZm‘wio 
Zdm "{Q‰>ñQ>' Ambm Amho. 
""eaX ndmam§Zm 2019‘Ü¶o 
^mOngmo~V ¶wVr H$am¶bm 
haH$V ZìhVr. ‘mÌ, Ë¶m§Zm 
‘w»¶‘§Ìr nXmda Xod|Ð ’$S>Udrg 
ZH$mo hmoVo,'' Ago gm§JVmZm 
""’$S>Udrg ‘w»¶‘§Ìr hmoD$ 
Z¶oV åhUyZ, H$mhr ‘§S>itH$Sy>Z 
ho fS>²¶§Ì aMÊ¶mV Ambo,'' 
Agm Amamonhr ~mdZHw$io ¶m§Zr 
Ho$bm Amho.

nwÊ¶mV gwé Agboë¶m 
H$g~m Am{U qnnar qM-
MdS> nmoQ>{ZdS>UwH$sÀ¶m 
àMmamXaå¶mZ M§ÐeoIa 
~mdZHw$io ¶m§Zr ho {dYmZ 
Ho$bo Amho. ""eaX ndma ¶m§Zm 

Xod|Ð ’$S>Udrg ¶m§À¶m{edm¶ 
‘w»¶‘§{ÌnXmda Hw$Urhr 
C‘oXdma Am{U ¶wVrgmR>r 
Hw$R>bmhr amOH$s¶ nj 
ñdrH$maUo ‘mÝ¶ hmoVo,'' Agohr 
~mdZHw$i|Zr åhQ>bo Amho.

’$S>Udrg ‘w»¶‘§Ìr hmoD$ 
Z¶oV åhUyZ IQ>mQ>mon
~mdZHw$io åhUmbo H$s, 

''Xod|Ð ’$S>Udrg ho amÁ¶mMo 
‘w»¶‘§Ìr hmoD$ Z¶oV, ¶mgmR>r 
AmnU fS>²¶§Ì Ho$ë¶mMo eaX 
ndmam§Zr AàË¶jnUo H$m hmoB©Zm 
nU ‘mÝ¶ Ho$bo Amho. ’$S>Udrg 
ho Hw$R>ë¶mhr {H$‘Vrda amÁ¶mMo 
‘w»¶‘§Ìr hmoD$ Z¶oV, ¶mgmR>r 
eaX ndma H$moUË¶mhr ñVambm 

OmD$ eH$VmV. ^mOn-
{edgoZm ¶wVr VwQ>Uo, Ë¶mZ§Va 
¶wVr åhUyZ {ZdSy>Z Amë¶mda 
CÕd R>mH$ao Am{U VËH$mbrZ 
{edgoZoZo ^mOng‘moa  
‘w»¶‘§{ÌnXmgmR>r S>md Q>mH$Uo 
Am{U R>mH$a|Zr ^mOngmo~V 
~mobUr ~§X H$aUo ho H$m Pmbo, 
ho ‘hmamï´>mbm ‘m{hVr Amho. Oa 
Xod|Ð ’$S>Udrg EH$Xm ‘w»¶‘§Ìr 
Pmbo H$s, ‘hmamï´>mV 15 df} 
amï´>dmXr H$m±J«ogbm gÎmm {‘iUma 
Zmhr. 15 df} ‘hmamï´>mV 
^mOnMrM gÎmm Agob, 
hr ^rVr eaX ndma ¶m§À¶m 
‘ZmV hmoVr åhUyZ ¶m 
KS>m‘moS>r KS>dë¶m Joë¶m. 
¶mMm AW© Agm H$s, Hw$R>ë¶mhr 
n[apñWVrV Xod|Ð ’$S>Udrg 
‘hmamï´>mMo ‘w»¶‘§Ìr hmoD$ Z¶oV 
åhUyZ ndmam§Zr doJdoJù¶m 
ŠbwßË¶m Am{U ¶w³Ë¶m bT>dV 
hm IQ>mQ>mon Ho$bm hmoVm,'' 
Agm Amamon ~mdZHw$i|Zr Ho$bm 
Amho. 

^mOngmo~V ¶wVr ‘mÝ¶ nU ’$S>Udrg ZH$moV

 ‘w§~B© : "gh¶moJ gmoeb A°ÊS> EÁ¶wHo$eZ Q´>ñQ>'À¶m 
‘mÜ¶‘mVyZ dair ¶oWrb S>m°. ~m~mgmho~ Am§~oS>H$a nm{bHo$À¶m 
B¶Îmm XhmdrÀ¶m 100hÿZ A{YH$ {dÚmÏ¶mªZm Jwédmar 
embmon¶moJr dñVy§Mo dmQ>n H$aÊ¶mV Ambo. ¶mdoir "gh¶moJ 
Q´>ñQ>'Mo AÜ¶j  gwYra gmoZmdbo, A[a’$m  ImVyZ, A{OV 
dmK‘mao, gm¶br Zm§XJmdH$a, gw{à¶m Mm¡Jwbo, gwaoe A{hdio, 
M§ÐH$m§V Mm§Xo AmXr ‘mÝ¶da CnpñWV hmoVo.

EHy$U 17 ñWmZH$m§Mm g‘mdoe Agboë¶m ¶m ‘oQ´>mo bmB©Z 
"2E'Mm àdmg doi 40 {‘{ZQ>o AgyZ 13 ñWmZHo$ Agboë¶m 
bmB©Z "7'gmR>r àdmg doi hr 35 {‘{ZQ>o BVH$s Amho. gÜ¶m 
‘oQ´>mo 70 {H$‘r à{VVmg doJmZo YmdV Amho. 

‘w§~B©, {X. 23 (à{V{ZYr):  
X{hga Am{U Jw§Xdbr (A§Yoar 
nyd©) Xaå¶mZ YmdUmè¶m ‘w§~B© 
‘oQ´>mo bmB©Z "2E' Am{U "7'‘Ü¶o 
Ad¿¶m EH$m ‘{hÝ¶m‘Ü¶o 
44.26 bmI àdmem§Zr àdmg 
Ho$ë¶mMr {dH«$‘r Zm|X H$aÊ¶mV 
Ambr Amho. ‘oQ´>mo bmB©Z "2E' 
Am{U "7'Mo CX²KmQ>Z {X. 23 
OmZodmar amoOr n§VàYmZ Za|Ð 
‘moXr ¶m§À¶m hñVo H$aÊ¶mV 
Ambo hmoVo.

‘oQ´>mo bmB©Ýg "2E' Am{U 
"7' ¶m XmoÝhr ‘mJmªda XaamoO 
gamgar àdmem§Mr g§»¶m 
Odinmg hr gw‘mao 1.47 bmI 
AgyZ ¶m ‘mJm©da àdmem§Mr 
g§»¶m dmT>V Agë¶mMr ‘m{hVr 
"am¶S>a{en S>oQ>m'Zwgma g‘moa 
Ambr Amho. S>hmUyH$admS>r 
ñWmZH$mVyZ gH$mir 5.25 
dmOVm ‘oQ´>mo godm gwê$ hmoV AgyZ 
eodQ>Mr ‘oQ´>mo Q´>oZ X{hga nyd}H$Sy>Z 
amÌr 11.11 dmOVm gwQ>Vo. 

Jw§Xdbr Vo X{hga ‘oQ´>mo ‘mJm©da àdmem§Mr {dH«$‘r g§»¶m

M§ÐeoIa ~mdZHw$i|Mm eaX ndmam§da Amamon

"ñdZmW ’$mD§$S>oeZ' Am{U ‘{hbm d ~mb{dH$mg {d^mJmV gm‘§Oñ¶ H$ama

8.36 H$moQ>tMo 
{dXoer MbZ Oá

peveles®³ee ceeefnleerkeÀefjlee ³eeÜejs met®evee 
osC³eele ³esles keÀer, Þeer. ueKeefce®ebo MeewkeÀleje³e 
kesÀmeJeeveer GHe&À ueeKees MeewkeÀleje³e kesÀmeJeeveer 
ns pes.Sme.[er. jes[, ceguegb[ (Heef½ece), 
cegbyeF& - 400 080 ³esLes efmLele ueeskeÀ 
SJnjsmì keÀes-Dee@He. new. meesmee. efue.®es 
yeesveeHeÀeF&[ meom³e nesles DeeefCe l³eevegmeej 
les Yeeie ÒeceeCeHe$e ¬eÀ. 275 DevJe³es 
³esCeeN³ee ef[efmìbkeÌìerJn ¬eÀ. 2751 les 
2760 (oesvner meceeefJeä) OeejCe kesÀuesu³ee 
one HetCe&leë YejCee kesÀuesu³ee ©. 50/- 
Òel³eskeÀer cetu³ee®³ee meceYeeieeb®es DeeefCe  meoj 
mebmLes®³ee Fceejle ¬eÀ. yeer-2 ceOeerue DeeþJ³ee 
cepeu³eeJejerue meoefvekeÀe ¬eÀ. 806S DeeefCe 
806yeer OeejCe kesÀuesu³ee efveJeemeer meoefvekesÀ®es 
(³eeHe½eele `meoj meceYeeie' DeeefCe `meoj 
meoefvekeÀe' Demes mebef#eHle GuuesefKele) ®es 
OeejCekeÀlex nesles.
Þeer. ueKeefce®ebo MeewkeÀleje³e kesÀmeJeeveer GHe&À 
ueeKees MeewkeÀleje³e kesÀmeJeeveer ³eeb®es keÀesCelesner 
ce=l³etHe$e ve yeveefJelee efo. 05.03.2018 
jespeer efveOeve Peeues. l³eeb®³ee He½eele Keeueerue 
J³ekeÌleer l³eeb®es keÀe³eosMeerj Jeejme Deensleë
(i) Þeerceleer ceervet Sue. kesÀmeJeeveer - Helveer
(ii) Þeer. ieesefJebo ueKeefce®ebo kesÀmeJeeveer - 

cegueiee
(iii) meew. efyeveeueer efJepe³e megneboeveer - 

efJeJeenerle cegueieer
 (efJeJeeneHetJeea®es veeJeë kegÀ. ®eslevee 

ueKeefce®ebo kesÀmeJeeveer)
Þeer. ueKeefce®ebo MeewkeÀleje³e kesÀmeJeeveer 
GHe&À ueeKees MeewkeÀleje³e kesÀmeJeeveer ³eeb®es Jej 
GuuesefKeu³ee J³eefleefjkeÌle Dev³e keÀesCeerner 
keÀe³eosMeerj Jeejme veenerle. 
meoj meoefvekeÀe efkebÀJee efle®³ee keÀesCel³eener 
YeeieeceO³es efkebÀJee efJejesOeele ieneCeJeì, 
Yesì, efJe¬eÀer, leeyee, Jeejmee, Yee[sHeÆer, 
HejJeevee, OeejCeeefOekeÀej, Deoueeyeoue, 
osKeYeeue, ÒeYeej, v³eeme, keÀjejveecee, 
efnmmee, JeefnJeeì, efkebÀJee Dev³eLee keÀmesner 
efkebÀJee pes keÀener keÀesCeleener oeJee DemeCeeN³ee 
meJe& J³ekeÌleer, MeemekeÀer³e ÒeeefOekeÀjCe, yeBkeÀ/
keÀe, efJeÊeer³e mebmLee F. ³eebveer l³eeyeeyele 
efvecvemJee#ejerkeÀejebvee l³eeb®³ee Þeer Dee³ee&ogiee&, 
ngleelcee ®eeHesÀkeÀj yebOet ceeie&, ceguegb[ (HetJe&), 
cegbyeF& - 400 081 ³esLeerue keÀe³ee&ue³eele 
meoj peeefnjele Òeefme×er®³ee efoveebkeÀeHeemetve 
14 efoJemeeb®³ee Deele uesKeer mJe©Heele 
keÀUJeeJes, Dev³eLee Demes ie=nerle Oejues peeF&ue 
DeeefCe/efkebÀJee ceeveues peeF&ue keÀer, Demee 
keÀesCeleener oeJee veener DeeefCe pej Demeu³eeme, 
lees mees[tve efouee efkebÀJee iegb[eUtve þsJeuee Deens 
DeeefCe ceePes DeMeerue l³eeveblej kesÀuesu³ee 
keÀesCel³eener DeMee oeJ³ee®³ee meboYee&efMeJee³e 
meoj meoefvekesÀ®³ee meboYee&leerue J³eJenej 
keÀjC³eeme cegkeÌle Demeleerue.

(oMe&vee Sce. êJeer[)
De@[JneskesÀì, G®®e v³ee³eeue³e)

ceer efo. 22.02.2023 jespeer cegbyeF& leªCe 
Yeejle (cejeþer) DeeefCe efo efyePevesme mì@C[[& 
(Fbûepeer) ceO³es peenerj met®evee Òeefme× 
kesÀueer nesleer, p³eeceO³es efoJebiele Þeer. S. yeer. 
ef®eHekeÀj GHe&À Deefve©× YeieJeeve ef®eHekeÀj 
³eeb®³ee ceeuekeÀer®³ee ceeueceÊes®es ’De©Ceeso³e 
veiej, ceguegb[ (HetJe&), cegbyeF& - 400 081 
³esLes efmLele meoj mebmLes®³ee Fceejleer®³ee 
Heefnu³ee cepeu³eeJejerue meoefvekeÀe ¬eÀ. meer-
1/38“ ns JeCe&ve ’De©Ceeso³e veiej, ceguegb[ 
(HetJe&), cegbyeF& - 400 081 ³esLes efmLele jeä^ 
meejLeer megKeoe keÀes-Dee@He. new. meesmee. efue. 
³ee Fceejleer®³ee Heefnu³ee cepeu³eeJejerue 
meoefvekeÀe ¬eÀ. meer-1/38“ Demes Jee®eeJes. 

(oMe&vee Sce. êJeer[)
JekeÀerue, G®®e v³ee³eeue³e

Deecner, Jner. Sce. meeJeble DeeefCe Flej ns ³egvee³eìs[ 
pewve mìg[vìdme ne@mìsue®³ee efJeéemleebkeÀ[tve 2-10, 
Sme.peer. jes[, 81/95, HeeþkeÀJee[er, cegbyeF&-400 
002 ³esLes efmLele HeerjYee@³e Fceejle ¬eÀ. 2 ³esLeerue 
mebHetCe& 4 Lee cepeuee peeies®es Yee[skeÀª nesT 
Feq®íleele.

keÀesCeer J³ekeÌleer, mebmLee efkebÀJee He#e ³eeb®ee efJe¬eÀer, 
ieneCeJeì, HejJeevee, yeespee, OeejCeeefOekeÀej, 
Yee[sHeÆer, Yesì, Jeejmee, v³eeme, Yee[skeÀª, F. 
ceeiex keÀesCel³eener mJe©Hee®ee oeJee efkebÀJee Dee#esHe 
Demeu³eeme, l³eebveer l³ee oeJee efkebÀJee Dee#esHeeyeeyele 
uesKeer mJe©Heele ceuee Keeueer efouesu³ee HeÊ³eeJej 
meoj peenerj met®eves®³ee Òeefme×erHeemetve 14 
efoJemeeb®³ee Deele metef®ele keÀjeJes, keÀeieoesHe$eer ÒeceeCe 
efkebÀJee HegjeJee pees[uesues oeJes efJe®eejele IesC³eele 
³esleerue, Demes ve kesÀu³eeme Yee[sHeÆer®es nmleeblejCe 
HetCe& kesÀues peeF&ue DeeefCe oeJes pej Demeu³eeme mees[tve 
efoues efkebÀJee iegb[eUtve þsJeues Demes mecepeC³eele 
³esF&ue.

mener/-
Jner. Sce. meeJeble DeeefCe Flej

67/69, Yeb[ejer mì^erì, ceeqmpeo yeboj, 
cegbyeF& - 400 003.

efoveebkeÀ 24.02.2023

{Z{dXm gyMZm H«$. 107/2022-23

ghr/-
H$m¶©H$mar A{^¶§Vm

CÎma ‘w§~B© {dÚwV {d^mJ,
gm. ~m§. {d^mJ, ‘wbw§S>>, ‘w§~B©.

Om.H«$.H$mA/C‘w§{d{d/{Z{dXm/608/2023 
{XZm§H$ : 16.02.2023
S>rOrAm¶nrAma/2022-23/6302

‘hmamï´> emgZ
H$m¶©H$mar A{^¶§Vm, CÎma ‘w§~B© {dÚwV {d^mJ, gm. ~m§. {d^mJ,

amÁ¶ H$m‘Jma {d‘m ¶moOZm ê$½Umb¶ Amdma, bmb~hmXþa emór ‘mJ©, ‘wbw§S> (n), ‘w§~B©-400080 
B©-‘ob nÎmm :- elnorthmumbai.ee@mahapwd.gov.in XÿaÜdZr H«$‘m§H$ :-022-25601327

H$m¶©H$mar A{^¶§Vm, CÎma ‘w§~B© {dÚwV {d^mJ, ‘wby§S>, ‘w§~B© ho ‘hmamï´> emgZmH$S>rb ¶mo½¶ 
Ë¶m dJm©Vrb Zm|XUrH¥$V {dÚwV R>oHo$Xma ({b’$m’$m H«$. 1 AZwgma) ¶m§MoH$Sy>Z Imbrb H$m‘mH$[aVm 
~-1 Q> o̧$dmar Z‘wÝ¶mVrb {Z{dXm, {Z{dXm àUmbrÛmao {Z{dXm H$mJXnÌ emgZmÀ¶m g§Ho$VñWimda 
www.mahapwd.gov.in ¶oWyZ S>mD$ZbmoS> H$aÊ¶m§V ¶mdr. VgoM {Z{dXm pñdH$maÊ¶mMm 
AWdm ZmH$maÊ¶mMm A{YH$ma H$m¶©H$mar A{^¶§Vm, CÎma ‘w§~B© {dÚwV {d^mJ, ‘wbw§S>, ‘w§~B© ¶m§Zr 
amIyZ R>odbm Amho. AQ> Agbobr {Z{dXm pñdH$mabr OmUma Zmhr.

H$m‘mMo Zm§d : {Z{dXm a¸$‘ ê$n¶o 
1). Est No: SR/BESD/BCN/ 491 / of 2022-23. Providing Renovation to 
Electrical Installations affected due to Civil Renovation works in Deputy 
Collector Office, Record Rooms, Passege Corrider, SDO Record Room 
on 9th floor, Administrative building, Bandra (E) mumbai-51.

ê$n¶o 726229/-

2 ) Est No. SDR/BESD/BCN/425/2022-23. Providing Renovation to 
Fire Fighting System installed at Administrative Building, Bandra East, 
Mumbai- 400051 

ê$n¶o 366825/-

3) Est No. ATL/BESD/BCN/ 487/2022-23 Providing fully Comprehensive 
annual maintenance for 2Nos Electric Passenger Lifts with Power 
Operated Center Opening doors, travelling Ground +10 upper 
Floors installed Lift No 2 & 4 in Administrative Building Bandra East. 
Mumbai.400051. (AMC Period-36 Months). (2nd Call)

ê$n¶o 777960/-

{Z{dXm {dH«$sMm H$mbmdYr : {X. 24.02.2023 Vo  {X. 04.03.2023 amoOr 
                                    Xþnmar 14.00 dm n¶©V. 
(gmd©O{ZH$ ~m§YH$m‘ {d^mJ, ‘§Ìmb¶, ‘w§~B© emgZ {ZU©¶ H«$. g§H$sU© 2022/à.H$. 104 
/B‘m-2 {X. 08.02.2023 )
{Z{dXm pñdH¥$VrMm H$mbmdYr : {X. 24.02.2023 Vo {X. 08.03.2023 am oOr  
                                              Xþnmar 14.00 dm. n¶ªV.
{Z{dXm CKS>Ê¶mMm {XZm§H$ d doi : {X. 08.03.2023 amoOr Xþnmar 14.00 Z§Va.
1. darb A§Xm{OV a¸$‘oV Or.Eg.Q>r. gm‘m{dï> ZgyZ R>oHo$XmamZo {Z{dXoV Xa ̂ aVmZm Or.Eg.
Q>r. dJiyZ Xa Z‘yX H$amdm. A§Xm{OV a¸$‘oda Z‘yX Ho$boë¶m XamZwgma Amboë¶m a¸$‘oda  
Or. Eg. Q>r. 18% n¶ªV doJim AXm H$aÊ¶mV ¶oB©b.
2.www.mahapwd.gov.in ¶m emgH$s¶ g§Ho$VñWimdarb Pay PWD Online ¶m emgH$s¶ 
g§Ho$VñWimda CnbãY Amho.
3. H$m‘mÀ¶m H$amaZmå¶mV nmoñQ> ¹$m°{b’$sHo$eZMm H«$m¶Q>o[a¶m g‘m{dï> Ho$bobm Amho.
4. H$m¶©H$mar A{^¶§Vm, CÎma ‘w§~B© {dÚwV {d^mJ, ‘wbw§S>(n), ‘w§~B© H$m¶m©b¶mVrb gyMZm ’$bH$ .

Highlight

Highlight



ECONOMY&PUBLICAFFAIRS 11
. <

NEW DELHI | FRIDAY, 24 FEBRUARY 2023

‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

— TENDER CARE — — Advertorial

Power Grid Corporation of India Limited (POWERGRID), has
provided oneACCritical CareAmbulance alongwith four Fowler
Patient beds and one Blood donor chair as part of its CSR
initiative forstrengthening
themedical infrastructure
in theMalerkotladistrictof
Punjab. Rajesh Kumar,
Executive Director,
PowerGridCorporationof
India Limited, Northern
Region-II in the presence of Karandeep Singh,ADC,Malerkotla
handedover theambulancealongwith thesehealthequipment to
Dr. Harinder Sharma, Civil Surgeon Malerkotla and Dr. Jagjeet
Singh,SMO,Malerkotla. Sh. Sathish Kumar J, Chief General
Manager(Moga),POWERGRID,VinodP.Baxla,GeneralManag-
er(HR), POWERGRID and other senior officers from District
administration,Healthdepartment,MalerkotlaandPOWERGRID
werepresent on thisoccasion.Thecost of theequipmenthanded
overunder thisCorporateSocialResponsibility (CSR) initiative is
around 25 lacs.This initiative of POWERGRID will help in
providinggoodhealth facilities to theneedypopulationofmore than
four lacs in the district ofMalerkotla.

POWERGRID PROVIDES AC CRITICAL
CARE AMBULANCE AND OTHER HEALTH

EQUIPMENT TO CIVIL HOSPITAL,
MALERKOTLA, UNDER CSR

Sh. Pushkar Singh Dhami,
Hon'ble Chief Minister of
Uttarakhand on February 22,
2023 inaugurated, the "Centre
of Excellence for Aromatic
Crops"establishedat theCen-
tre forAromaticPlants,Selaqui,
Dehradun.After the inauguration, the Chief Minister visited the
Automatic High-tech green house, Net house,Automation and
Fertigation room,Seedgermination room,seedsowingareaand
soil solarization area.After that, he also visited Perfumery and
Aroma Laboratories. During the visit of laboratories, it was
informedthatAgarbattiarebeingmadefromspentofLemongrass,
cinnamon and rose while Dhoop prepared from the local
aromaticweedKunjapati.
On this occasion, the chief guest of the program, Hon’ble Chief
Minister expressed happiness in his address that, the way the
CAP isworking in theAromatic sector and the facilitieswhichare
beingprovided to the farmers through technology,will prove tobe
very helpful for farmers. He also said that in the adverse climatic
conditions of the state, the aromatic crop cultivationwill be good
option for the farmers.
On this occasion, the following announcements were made by
theHon'bleChiefMinister:-
1- In view of favorable climatic conditions of Uttarakhand for the
production of Cinnamon and Timru, "Mission Cinnamon and
MissionTimru"will be started.
2- In view of the benefits being accrued to the farmers and youth
of Uttarakhand through the aromatic sector, an announcement
about the strengthening of Centre forAromatic Plants would be
developed to an institute through anAct”.
The guest of Honour Sh. Ganesh Joshi, Hon'ble Minister of
AgricultureandFarmersWelfareofUttarakhandsaid that through
the enhancement of aroma sector, the income of farmers is
increasing,aswellasentrepreneurship isalsodeveloping in them.

CM, UTTARAKHAND, INAUGURATES
CENTRE OF EXCELLENCE FOR

AROMATIC CROPS

NationalHousingBank releases theNHBRESIDEX forQuarter
ended December 2022. The Housing Price Index (HPI) tracks
themovement inpricesof residential properties inselect 50cities
on quarterly basis with FY2017-18 as the base year.
The 50 city HPI based on valuation prices of properties collect-
ed fromPrimaryLending Institutions (HPI@AssessmentPrices)
recorded an annual increase (Y-o-Y) of 7.1% in QE December
2022 as comparedwith 4.5%a year ago.
The annual change in HPI@Assessment Price varied widely
across the cities – ranging from an increase of 21.4% (Gandhi-
nagar) to a decline of 11.6% (Ludhiana).
Out of the 50 cities, 44 cities registered increase in the index
whereas 6 cities registered decline on an annual basis. All the
eightmajormetrosof thecountryviz.,Ahmedabad (14.4%),Ben-
galuru (8.0%),Chennai (8.7%),Delhi (1.8%),Hyderabad(10.2%),
Kolkata (7.4%),Mumbai (4.4%)&Pune(7.2%) recorded increase
in the index on an annual basis.
On a sequential (Q-o-Q) basis, the 50-city index registered an
expansionof 1.5% inOctober-December 2022asagainst 1.2%
in thepreviousquarter.The index is showingan increasing trend
onQ-o-Q basis since June-21.

Riding on the higher sale, returns on efficient energy use after the
implementationofEnergySavingSchemes inplantsandalsoaddi-
tional revenueofRs.710.92crore towardsextensionofenergynorms
notified by DoF, NFL has registered a Profit Before Tax (PBT) of
Rs.969.14croreduring thecurrentNinemonthscompared toCPLY
of Rs 81.17 crore. The financial results of Company for the Nine
monthsended31stDecember, 2022wasapprovedby theBoard in
its meeting on 13th February 2023. The company achieved total
fertilizer sale of 49.71 lakhMTduring this period taking the revenue
of thecompany tonewheightsofRs.23,349crore,upby105%than
theCPLY.Thecompany recorded robustgrowth insaleofnon-urea
products and Industrial products during this period.

Engineers India Limited (EIL),
ONGC Energy Centre Trust
(OECT) and CSIR-IIP have
signed a Memorandum of
Agreement (MoA) fordevelop-
ment and commercialization of technology for Recovery of Rare
Gases from fossil fuel reserves.
The MoAwas signed by Sh. RajivAgarwal, Dir. (Technical), EIL,
Sh. Ravi, DG, OECT and Dr Anjan Ray, DG, CSIR-IIP on 27th
January, 2023 in the presence of Ms. Vartika Shukla, CMD, EIL,
accompaniedbyFunctionalDirectorsofEILandotherofficials from
EIL,OECT&CSIR-IIP.All three organizations, recognizing similar-
ityof their interests, haveentered into theMoAfor scientific collabo-
rationonJointDevelopmentandCommercializationofTechnology.
Commenting on this development, CMD (EIL), DG (OECT), DG
(CSIR-IIP) viewed that “This collaborative arrangement is one of
major steps taken for indigenous technology development and de-
ployment leading toAatmanirbharBharat in the field of raregases.”

NHB RELEASES NHB RESIDEX FOR
QUARTER ENDED DECEMBER 2022

EIL INKS MOA WITH ONGC
ENERGY CENTRE TRUST AND
CSIR-IIP FOR COLLABORATIVE
TECHNOLOGY DEVELOPMENT

NFL PROFIT (PBT) SPIKED TO 969 CRORE
DURING APRIL-DECEMBER 2022

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory
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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

— TENDER CARE — — Advertorial

Balmer Lawrie & Co. Ltd., a Mini Ratna Category – I PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10February 2023.
The total net income for the third quarter registered a growth of
1.45%quarter toquarterandstoodatRs.514.55croreascompared
to thesameperiod last year.TheProfitBeforeTax (PBT) increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for thenine-monthperiodended31December2022stood
atRs.1729.51crore,an increaseof15.49%overRs.1497.52crore
in the corresponding period last year.

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Public Sector Bank
UnionBankof Indiaor-
ganized a “Empower
HER” Programme un-
der the guidance ofA.
Manimekhalai, MD &
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programmewas organized by Hat-
gobindpur Branch of Union Bank of India for SHGWomen’s un-
der thedirectionofSudhakarRao,ZonalHead,Kolkata.Thepro-
gramme was inauguratedbyBhaweshPrakash,RegionalHead,
RegionalOffice,Durgapur. In the programme AvinashAgarwal,
DeputyRegionalHeadandBaidyanathMandi,BranchManager,
Hatgobindpur Branch and other employees of the branch were
present.
SevensewingmachinesweredonatedbyBhaweshPrakash,Re-
gional Head to SHGwomen's as financial support tomake them
financiallyempowered.On thisoccasion,Rs.50 lakh loan toSHG
women’sweresanctionedanddisbursedunderdifferentschemes
byUnion BankOf India.Alongwith this, he provided information
about various loans of the bank to SHGwomen's which empow-
ers thewomeneconomically and socially.

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Bank ofMaharashtra (BoM) has emerged as the top performer
amongstate-owned lenders in termsof loangrowthpercentage
during the third quarter of 2022-23, an analysis of the latest
financial resultsofpublicsectorbanksshowed.ThePune-based
lender recordeda21.67per cent increase ingrossadvanceson
ayear-on-yearbasis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
topslot in credit growth inpercentage termsconsistently for the
past 10 quarters despite COVID-19 pressures.

Bank of Baroda, Chennai Metro
Region organized the “Baroda
AchieversAward” for thestudents
of Madras Institute Technology,
Chrompet,Chennaiwherein they
havepresentedcash rewards for theStudentswhohaveperformed
exceedinglywell inAcademics, Sports andAll round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
theawardstothestudents.TheDignitariespresentwereDr.JPrakash,
Preofessor andDean,MITCampus, Rajesh,ChiefManager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region andother executives.

NMDC Steel Limited (NSL) was
listedatBombayStockExchange
on 20.2.23. NSL, NMDC’s
3MTPAIntegrated Steel Plant at
Nagarnar inChhattisgarh,waslist-
ed to become a public company.
The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD,NMDC/NSL,AmitavaMukherjee, Director, NSL,
D.K.Mohanty, Director, NSL, Independent Directors of NMDCand
Senior Officials of NMDCandNSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD&CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay,MD&CEO, IDBICapitalMarkets &Securi-
ties Limited witnessed the listing ceremony. NMDCSteel Limited
was incorporatedasawhollyownedsubsidiaryofNMDCLimitedon
January 2, 2015 under the CompaniesAct, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
ownedby thePresident of India, under theadministrative control of
theMinistry of Steel,Government of India.

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
HansnabadandChampapukurbranchwith thehelpofBasirhatBlock.
The members present at the programme namely Subir
RanjanMukhopadhyay,AGM,RBI, Sourav Sengupta, PD, DRDC,
N.24Pgs, Raj KishoreSahoo,. G.M, BGVB, BisakhBhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayat amongothers.

R Radhakrishna, Chief General Manager, State Bank of India,
LocalHeadOffice,Chennai, recently launchedAmritKalashdeposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Havinga400-daytenure, theschemeisvaliduptoMarch
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

FINANCIAL LITERACY
AWARENESS PROGRAM OBSERVED

SBI LAUNCHES DEPOSIT SCHEME

BANK OF BARODA
ORGANIZES AWARD CEREMONY

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory
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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory

Highlight

Highlight
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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

— TENDER CARE — — Advertorial

Power Grid Corporation of India Limited (POWERGRID), has
provided oneACCritical CareAmbulance alongwith four Fowler
Patient beds and one Blood donor chair as part of its CSR
initiative forstrengthening
themedical infrastructure
in theMalerkotladistrictof
Punjab. Rajesh Kumar,
Executive Director,
PowerGridCorporationof
India Limited, Northern
Region-II in the presence of Karandeep Singh,ADC,Malerkotla
handedover theambulancealongwith thesehealthequipment to
Dr. Harinder Sharma, Civil Surgeon Malerkotla and Dr. Jagjeet
Singh,SMO,Malerkotla. Sh. Sathish Kumar J, Chief General
Manager(Moga),POWERGRID,VinodP.Baxla,GeneralManag-
er(HR), POWERGRID and other senior officers from District
administration,Healthdepartment,MalerkotlaandPOWERGRID
werepresent on thisoccasion.Thecost of theequipmenthanded
overunder thisCorporateSocialResponsibility (CSR) initiative is
around 25 lacs.This initiative of POWERGRID will help in
providinggoodhealth facilities to theneedypopulationofmore than
four lacs in the district ofMalerkotla.

POWERGRID PROVIDES AC CRITICAL
CARE AMBULANCE AND OTHER HEALTH

EQUIPMENT TO CIVIL HOSPITAL,
MALERKOTLA, UNDER CSR

Sh. Pushkar Singh Dhami,
Hon'ble Chief Minister of
Uttarakhand on February 22,
2023 inaugurated, the "Centre
of Excellence for Aromatic
Crops"establishedat theCen-
tre forAromaticPlants,Selaqui,
Dehradun.After the inauguration, the Chief Minister visited the
Automatic High-tech green house, Net house,Automation and
Fertigation room,Seedgermination room,seedsowingareaand
soil solarization area.After that, he also visited Perfumery and
Aroma Laboratories. During the visit of laboratories, it was
informedthatAgarbattiarebeingmadefromspentofLemongrass,
cinnamon and rose while Dhoop prepared from the local
aromaticweedKunjapati.
On this occasion, the chief guest of the program, Hon’ble Chief
Minister expressed happiness in his address that, the way the
CAP isworking in theAromatic sector and the facilitieswhichare
beingprovided to the farmers through technology,will prove tobe
very helpful for farmers. He also said that in the adverse climatic
conditions of the state, the aromatic crop cultivationwill be good
option for the farmers.
On this occasion, the following announcements were made by
theHon'bleChiefMinister:-
1- In view of favorable climatic conditions of Uttarakhand for the
production of Cinnamon and Timru, "Mission Cinnamon and
MissionTimru"will be started.
2- In view of the benefits being accrued to the farmers and youth
of Uttarakhand through the aromatic sector, an announcement
about the strengthening of Centre forAromatic Plants would be
developed to an institute through anAct”.
The guest of Honour Sh. Ganesh Joshi, Hon'ble Minister of
AgricultureandFarmersWelfareofUttarakhandsaid that through
the enhancement of aroma sector, the income of farmers is
increasing,aswellasentrepreneurship isalsodeveloping in them.

CM, UTTARAKHAND, INAUGURATES
CENTRE OF EXCELLENCE FOR

AROMATIC CROPS

NationalHousingBank releases theNHBRESIDEX forQuarter
ended December 2022. The Housing Price Index (HPI) tracks
themovement inpricesof residential properties inselect 50cities
on quarterly basis with FY2017-18 as the base year.
The 50 city HPI based on valuation prices of properties collect-
ed fromPrimaryLending Institutions (HPI@AssessmentPrices)
recorded an annual increase (Y-o-Y) of 7.1% in QE December
2022 as comparedwith 4.5%a year ago.
The annual change in HPI@Assessment Price varied widely
across the cities – ranging from an increase of 21.4% (Gandhi-
nagar) to a decline of 11.6% (Ludhiana).
Out of the 50 cities, 44 cities registered increase in the index
whereas 6 cities registered decline on an annual basis. All the
eightmajormetrosof thecountryviz.,Ahmedabad (14.4%),Ben-
galuru (8.0%),Chennai (8.7%),Delhi (1.8%),Hyderabad(10.2%),
Kolkata (7.4%),Mumbai (4.4%)&Pune(7.2%) recorded increase
in the index on an annual basis.
On a sequential (Q-o-Q) basis, the 50-city index registered an
expansionof 1.5% inOctober-December 2022asagainst 1.2%
in thepreviousquarter.The index is showingan increasing trend
onQ-o-Q basis since June-21.

Riding on the higher sale, returns on efficient energy use after the
implementationofEnergySavingSchemes inplantsandalsoaddi-
tional revenueofRs.710.92crore towardsextensionofenergynorms
notified by DoF, NFL has registered a Profit Before Tax (PBT) of
Rs.969.14croreduring thecurrentNinemonthscompared toCPLY
of Rs 81.17 crore. The financial results of Company for the Nine
monthsended31stDecember, 2022wasapprovedby theBoard in
its meeting on 13th February 2023. The company achieved total
fertilizer sale of 49.71 lakhMTduring this period taking the revenue
of thecompany tonewheightsofRs.23,349crore,upby105%than
theCPLY.Thecompany recorded robustgrowth insaleofnon-urea
products and Industrial products during this period.

Engineers India Limited (EIL),
ONGC Energy Centre Trust
(OECT) and CSIR-IIP have
signed a Memorandum of
Agreement (MoA) fordevelop-
ment and commercialization of technology for Recovery of Rare
Gases from fossil fuel reserves.
The MoAwas signed by Sh. RajivAgarwal, Dir. (Technical), EIL,
Sh. Ravi, DG, OECT and Dr Anjan Ray, DG, CSIR-IIP on 27th
January, 2023 in the presence of Ms. Vartika Shukla, CMD, EIL,
accompaniedbyFunctionalDirectorsofEILandotherofficials from
EIL,OECT&CSIR-IIP.All three organizations, recognizing similar-
ityof their interests, haveentered into theMoAfor scientific collabo-
rationonJointDevelopmentandCommercializationofTechnology.
Commenting on this development, CMD (EIL), DG (OECT), DG
(CSIR-IIP) viewed that “This collaborative arrangement is one of
major steps taken for indigenous technology development and de-
ployment leading toAatmanirbharBharat in the field of raregases.”

NHB RELEASES NHB RESIDEX FOR
QUARTER ENDED DECEMBER 2022

EIL INKS MOA WITH ONGC
ENERGY CENTRE TRUST AND
CSIR-IIP FOR COLLABORATIVE
TECHNOLOGY DEVELOPMENT

NFL PROFIT (PBT) SPIKED TO 969 CRORE
DURING APRIL-DECEMBER 2022

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory
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‘Growth fragile, real interest rates high’ ‘Pass-throughof
fall incommodity
pricesnotclear’

‘Further tighteningcouldpushgrowthdownto5%’

TheJanuaryinflationonceagainwas
abovethe6percentmark.Doyouthinkit
wasanaberration?Manywouldargueit
wascorrecttohikeratesintheFebruary
policysinceinflationisstillnotcoming
undercontrol.Howdoyourespond?
Monetarypolicyworkswithalagof3-5
quarters.Settingratesbasedonlast

month’s inflationis like
drivingacarbylooking
intherear-viewmirror.
Whatis importantis
forecast inflation3-4
quartersahead.
Measuredagainstthat,
thereal interestrateis
positiveandquite
likelylargeenoughto
moderatedemandand

keepinflationundercontrol.

Howworriedareyouaboutstickycore
inflation?RBIinternalmembersseem
moreworriedaboutcoreinflationthan

externalmembers.Whydoyouthink
thereisadivergenceofviewsamong
internalandexternalmembers?
Core inflationhasbeenelevatedfor
severalquartersnow.Thiswouldbea
matterofgraveconcernif itwere
associatedwithadisanchoringof
inflationexpectations.Theevidenceis
quite tothecontrary: inflationexpect-
ationshavecomedownsharply,
particularly inthecaseofbusinesses.
Core inflationhasbeenhighforso long,
mostprobablyduetoasuccessionof
supplyshocksandthedecisionof
businesses topassoncostpressures to

sellingprices inaphasedmanner instead
ofallatonce.

Whydoyouthinkthatthereis
complacencyaboutgrowth?
Exportshaveslowed;thesignificant
reductioninthefiscaldeficit isclearly
contractionary;risinginterestrates
flowingthroughintoraisingEMIscreatea
headwindforprivateconsumption.
Privatecapitalexpenditureisstillvery
tentative,andrisingratescouldchokethis
offaswell.Sogrowthisveryfragile.

Takingoneyearaheadinflationinto

account,therealinterestratesareabove
100bps.Isitveryhigh?Whatshouldthe
realratesbeforacountrylikeIndia?
I thinkit is toohighduringaperiodof
fragilegrowthexpectations.Moreover,
therealratewouldbeevenhigherif
inflationprojectionswerebasedon
realisticassessmentsoftheweighted
averagepriceofIndianimports.Brent
crudeisabout$10cheaperthantheaimed
priceof$95,andwemustalsoconsiderthe
largeshareofmuchcheaperRussian
crudeintheimportbasket.

Youhavevotedagainstthestanceof
withdrawalofaccommodation.What
shouldhavebeenthestance?
Longago,Istatedthatadotplotisamuch
betterwaytocommunicatethethinkingof
theMPCthana“stance”thatmostpeople
donotfullyunderstand.Iamnotsurethat
evenallthemembersoftheMPCunder-
standthestanceinthesameway.The
stanceappearstorepresentacommitment
bytheMPCtokeepraisingratesinfuture,
andIdonotbelievethattheMPCshouldtie
itshandsinthismanner.TheMPCshould
retainthefreedomtoraiserates,lower
rates,orkeepthemunchangeddepending
onhowthesituationevolves.

JAYANTH VARMA, an external member of RBI’s
Monetary Policy Committee (MPC), tells
Manojit Saha in an interview how real
interest rates are too high during a period of
fragile growth expectations. Edited excerpts:

JAYANTH
VARMA
External
member, MPC

Youarenowtheonlyexternal
membertovoteagainstapause.You
clearlydon’tsharetherisksto
economicgrowthfromover-
shootingpolicytightening?
No,Iamamemberinfavourofan
increaseinrate(inthelastMPCmeet).
Thepricerisewassignificantinmany
commodities.Forme,theissuewas
coreinflation,whichcontinuedtobe
high.Severalcomponentsofcore
inflationwereabove6percent.The
ratehikewasinthebackgroundofthe
continuedinflationarypressures,
especiallyinthesectorsand
commoditiesotherthanfood.Weare
lookingtoreducetheinflationrate
targetoverthemedium
term.Wearenotcloseto
thatyet.Growthis
certainlyanareathatwill
beaffectedbyhigher
interestrates.Butatthe
sametime,thecontinued
highinflationrateisareal
concernnow.

SincetheRBIhasraised
policyratescumulativelyby250
basispointsandratetransmission
takestime,willitnotbeprudentto
pauseandallowpastpolicyratehikes
toshowitsimpactontheground?
Inthepasttwomeetings,thesizeof
therateincreaseshascomedown.You
areright,wehavehadrateincreases
sincetheMaymeeting.It’sthe
questionofachievingourmandate.
Weneedtoseethatwearewithinthe
tolerancebandin2023-24.Toknow
whetherrateincreasesarerequiredor
not,weneedtohavethosetrends.
Manyofthethings,especiallythe
internationalcommodityprices,are
morefavourable.Whatislessclearis
thepassthroughofmanyofthe
declineintheinternationalpricesin

thedomesticmarket.Thesetwo-three
thingsareimportantonwhatthe
policypositionwouldbe.Afterthe
significantincreaseinratessinceMay,
wearestillnotwithinthetolerance
band.Soratedecisionswillhavetobe
basedonhowthedatalookslike.

Thoughinflationisstillnotwithin
theband,anyfurtherratehikewill
notimmediatelyhaveanimpacton
theinflationtrajectory.Whatever
ratehikeshavealreadyhappened,

onlythosecanhavean
impactoninflationinthe
nextfewquarters.Fromthat
aspectalso,don’tyouthink
anyfurtherratehikemaynot
beneeded?
Thatisaconcernwhichis
certainlythere.The
transmissionofratehikeon
overallpriceconditionsand
whathappenstothedemand

conditionsduetotheratehike.This
trade-offisaconcern. Lowerinflation
rateisaprioritynow.Thedecisions
willhavetobebasedonthat.

MPCmembers,includingyou,have
madecoreinflationabenchmark
whilethemandateistheheadline
retailinflation.Whyisthat?
Itisnotamoveawayfromthe
mandate.Itissimplythefactthat
unlessthecoreinflationalsocomes
down,itistoughtobringtheoverall
inflationrateinasustainedwaycloser
toourtarget,evenwithinthe
toleranceband.Strictlyspeaking,(the
areaofconcernare)coreinflationand
tosomeextentthefuelandlight
inflation,whichisindoubledigits.

Youvotedforapauseinrate
hikesbasedonseveralfactors,
includingrisksofover-
tightening.Sincethelastpolicy
statement,however, inflation
hassurprisedsharplyonthe
upside.Doesthisalteryour
readingofthesituation?
Mymainreasonforthe
pausewasthatwehad
reachedthecontract-
ionaryrealrateappro-
priateinthecurrent
conditionsofaglobal
slowdown.Atransient
fallorspikedoesnot
changethat.Theremay
beupwardrisksfor
inflation,buttherearedownward
risksalso.

Youhavepointedoutthatreal

policyratehikesinIndiahavea
strongereffectongrowththan
inflation.Howmuchimpactdo
youseeontheMPC’sgrowth
forecastsforFY24iffinancial
conditionsweretightened
further?
TheRBIgrowthforecastrates

dependongrowthin
continued
consumptionand
investmentsince
exportsareslowing.
Aggregategovernment
expenditurewillalso
reducewithfiscal
consolidation.Private
consumptionand

investmentaretheinterest-
elasticcomponentsofaggregate
demand.Growthcanfalltowards
5percentifthesefall.Asinthe

2010s,thesacrificeratiocanbe
veryhighiftrendslowergrowth
results.

Youmentionedtheroleofthe
RBI’sreservesinmaintaining
independencefromtheFed.The
latestdatashowadownward
trendinreservesagain,
followingstrengthinthedollar.
Areconcernsoverpotential
volatilityintherupeeplayinga

roleintheMPC’sdecisionson
policysignals?
Volatility intherupeeisnotin
theMPC’stermsofreference.
Andraisingpolicyrateswillnot
reducerupeevolatility inIndian
conditionswheredebtflowsare
limited.TheMPChastorespond
ifsharpdepreciationraises
expectedinflation.

TheRBImentionedtheoverall
surplusliquidityasafactor
behindretainingthecurrent
stanceofwithdrawing
accommodation.Youvotedfora
neutralstance. Isthiskeepingin
minddurableliquidity
requirements?
SinceIndiaissubjecttolarge
exogenousliquidityshocks, the
currentdurableliquiditylevel
wasinsufficienttoprevent
overnightratesfromrisingabove
theLAFbandattheendof2022.
Itdoesnotneedtobewithdrawn
further.Regardlessofthestance,

LAFtoolsmustbefine-tunedto
ensureovernightratesstayinthe
band.

Giventhemultiplesupply
shockssuffered,youcalledfor
moreexcisetaxcuts. Intermsof
monetary-fiscalcoordination,
whatmorecouldbedone,
consideringthepersistenceof
highinflation?
Coordinationisrequiredbecause
fiscalpolicyismoreeffective
againstcommodityinflation.A
riseinpolicyratescanreduceit
onlywithalargeoutputsacrifice,
asitworksbycontracting
demand.ThepriceoftheIndian
crudebaskethasbeenlowerfora
numberofmonths,butthereisno
pass-throughtoretailprices.
Excisetaxcanbereducedfor
selectedcommodities
contributingtoinflation.Longer-
termmeasurestoreducecosts
andimproveproductivitymust,
ofcourse,continue.

SHASHANKA BHIDE, an external
member of the Monetary Policy
Committee (MPC), voted in favour of a
rate hike in the latest policy meeting.
In an interview with Asit Ranjan
Mishra, Bhide says MPC is aiming to
bring down inflation level within the
tolerance band in 2023-24. Edited
excerpts:

ASHIMA GOYAL, an external member of the RBI's MPC who voted against the
panel's latest rate hike, tells Bhaskar Dutta how further tightening could
affect the interest-elastic components of aggregate demand, potentially
pushing down GDP growth towards 5 per cent. Edited excerpts:

ASHIMA GOYAL
External
member, MPC

SHASHANKA
BHIDE
External
member, MPC

LONGAGO,ISTATEDTHATADOTPLOTISA
MUCHBETTERWAYTOCOMMUNICATETHE
THINKINGOFTHEMPCTHANA‘STANCE’
THATMOSTPEOPLEDONOTFULLY
UNDERSTAND.IAMNOTSURETHATEVENALL
THEMEMBERSOFTHEMPCUNDERSTAND
THESTANCEINTHESAMEWAY

— TENDER CARE — — Advertorial

Balmer Lawrie & Co. Ltd., a Mini Ratna Category – I PSE with
diversified business portfolios, has announced the third quarter
results as per the accounts adopted for the quarter ending 31
December 2022. The results were approved by the Board in its
Meeting held at Kolkata on 10February 2023.
The total net income for the third quarter registered a growth of
1.45%quarter toquarterandstoodatRs.514.55croreascompared
to thesameperiod last year.TheProfitBeforeTax (PBT) increased
by 48.32% and rose to Rs. 37.14 crore for the quarter ended 31
December 2022 as compared to Rs. 25.04 crore for the same
period last year. Correspondingly, the net profit (PAT) during the
quarter increased by 38.98% to Rs. 27.38 crore compared to
Rs. 19.70 crore for the corresponding period last year. The net
income for thenine-monthperiodended31December2022stood
atRs.1729.51crore,an increaseof15.49%overRs.1497.52crore
in the corresponding period last year.

BALMER LAWRIE ANNOUNCES
THIRD QUARTER RESULTS

Public Sector Bank
UnionBankof Indiaor-
ganized a “Empower
HER” Programme un-
der the guidance ofA.
Manimekhalai, MD &
CEO, Union Bank Of
India, with the aim of
recognizing the eco-
nomic and social contribution of women across the country and
supporting their efforts. This programmewas organized by Hat-
gobindpur Branch of Union Bank of India for SHGWomen’s un-
der thedirectionofSudhakarRao,ZonalHead,Kolkata.Thepro-
gramme was inauguratedbyBhaweshPrakash,RegionalHead,
RegionalOffice,Durgapur. In the programme AvinashAgarwal,
DeputyRegionalHeadandBaidyanathMandi,BranchManager,
Hatgobindpur Branch and other employees of the branch were
present.
SevensewingmachinesweredonatedbyBhaweshPrakash,Re-
gional Head to SHGwomen's as financial support tomake them
financiallyempowered.On thisoccasion,Rs.50 lakh loan toSHG
women’sweresanctionedanddisbursedunderdifferentschemes
byUnion BankOf India.Alongwith this, he provided information
about various loans of the bank to SHGwomen's which empow-
ers thewomeneconomically and socially.

UNION BANK OF INDIA ORGANIZES
“EMPOWER HER” PROGRAMME

Bank ofMaharashtra (BoM) has emerged as the top performer
amongstate-owned lenders in termsof loangrowthpercentage
during the third quarter of 2022-23, an analysis of the latest
financial resultsofpublicsectorbanksshowed.ThePune-based
lender recordeda21.67per cent increase ingrossadvanceson
ayear-on-yearbasis, according to the latest quarterly numbers
of the public sector bank (PSB).The bank has maintained the
topslot in credit growth inpercentage termsconsistently for the
past 10 quarters despite COVID-19 pressures.

Bank of Baroda, Chennai Metro
Region organized the “Baroda
AchieversAward” for thestudents
of Madras Institute Technology,
Chrompet,Chennaiwherein they
havepresentedcash rewards for theStudentswhohaveperformed
exceedinglywell inAcademics, Sports andAll round performance.
S K Palanivell, Regional Head, Chennai Metro Region presented
theawardstothestudents.TheDignitariespresentwereDr.JPrakash,
Preofessor andDean,MITCampus, Rajesh,ChiefManager, BoB,
Saidapet Branch, K Saravanan, RBDM, BoB, Chennai Metro
Region andother executives.

NMDC Steel Limited (NSL) was
listedatBombayStockExchange
on 20.2.23. NSL, NMDC’s
3MTPAIntegrated Steel Plant at
Nagarnar inChhattisgarh,waslist-
ed to become a public company.
The listing ceremony was held at BSE, Mumbai in presence of
Sumit Deb, CMD,NMDC/NSL,AmitavaMukherjee, Director, NSL,
D.K.Mohanty, Director, NSL, Independent Directors of NMDCand
Senior Officials of NMDCandNSL. Manoj Kumar, Joint Secretary,
DIPAM, Government of India; Nayan Mehta, CFO, BSE Limited;
Amitava Chatterjee, MD&CEO, SBI Capital Markets Limited; and
Kamal Kant Upadhyay,MD&CEO, IDBICapitalMarkets &Securi-
ties Limited witnessed the listing ceremony. NMDCSteel Limited
was incorporatedasawhollyownedsubsidiaryofNMDCLimitedon
January 2, 2015 under the CompaniesAct, 2013 with a registered
office at NMDC Iron & Steel Plant Nagarnar Bastar, Chhattisgarh.
The now demerged company NMDC Steel Limited is a central
public sector enterprise with a paid-up capital of Rs.2,930 crores
ownedby thePresident of India, under theadministrative control of
theMinistry of Steel,Government of India.

The Financial Literacy Awareness Program was observed on
17.02.2023 in order to implementation of RBI slogan " Good finan-
cial behaviour - your saviour" at Town Hall, Basirhat by Basirhat,
HansnabadandChampapukurbranchwith thehelpofBasirhatBlock.
The members present at the programme namely Subir
RanjanMukhopadhyay,AGM,RBI, Sourav Sengupta, PD, DRDC,
N.24Pgs, Raj KishoreSahoo,. G.M, BGVB, BisakhBhattacharya,
BDO, BASIRHAT 1 P.S., Nurjahan Begum, Sabhapati, Malay Kr.
Biswas, Resource Person DRDC, Pradhan Nataberia
Panchayat amongothers.

R Radhakrishna, Chief General Manager, State Bank of India,
LocalHeadOffice,Chennai, recently launchedAmritKalashdeposit
scheme with up to 7.10% interest rate for domestic and NRI
customers. Havinga400-daytenure, theschemeisvaliduptoMarch
31, 2023. Radhakrishna said senior citizens will be provided extra
benefit of 0.50% in the interest rate.

BoM TOPS LIST OF PUBLIC SECTOR
LENDERS IN LOAN GROWTH, ASSET QUALITY

FINANCIAL LITERACY
AWARENESS PROGRAM OBSERVED

SBI LAUNCHES DEPOSIT SCHEME

BANK OF BARODA
ORGANIZES AWARD CEREMONY

NMDC STEEL LIMITED LISTED
AT BOMBAY STOCK EXCHANGE

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)

For the attention of the stakeholders of Accutime Logistics Private Limited
S. N. Particulars Details
1. Name of corporate debtor Accutime Logistics Private Limited
2. Date of incorporation of corporate

debtor
30/03/2007

3. Authority under which corporate
debtor is incorporated / Registered

Register of Companies, Kolkata

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U63090WB2007PTC114917

5. Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: Shree Krishna
Chambers, 78, Bentinck Street,
Room No. 3B, 2nd floor, Kolkata -
700001

Principal Office: Suite-1303, Rupa
Solitaire, Millenium Business Park,
MIDC Mahape, Navi Mumbai -
400710

6. Date of closure of Insolvency
Resolution Process

180 days ended on12/7/2022
(Liquidation Application was
adjudicated on 21.02.2023)

7. Liquidation commencement date of
corporate debtor

21/02/2023

8. Name and registration number of
the insolvency professional acting
as liquidator

SEIKH ABDUL SALAM
IBBI Reg. No. IBBI/IPA003/IP-
N00250/2019/2020/12966

9. Address and e-mail of the
liquidator, as registered with the
Board

64J, Linton Street, Kolkata-700014
salam10695@gmail.com

10. Address and e-mail to be used for
correspondence with the liquidator

64J, Linton Street, Kolkata-700014
ipsalamkol2019@gmail.com

11. Last date for submission of claims 22/03/2023
Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has
ordered the commencement of liquidation of the Accutime Logistics Private
Limited on 21/02/2023.
The stakeholders of Accutime Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 22/03/2023 to the liquidator at the address
mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by
electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Date: 23/02/2023 Sd/-
Place: Kolkata SEIKH ABDUL SALAM

NATIONAL STOCK EXCHANGE OF INDIA LTD.
“Exchange Plaza”, Bandra-Kurla Complex,Bandra (E),Mumbai – 400 051

NOTICE
Notice is hereby given that the following
Trading Member of the National Stock
Exchange of India Ltd. (Exchange) has
requested for the surrender of its trading
membership of the Exchange:

The constituents of the above-mentioned
trading member are hereby advised to lodge
immediately complaints, if any, against the
abovementioned tradingmember on or before
the last date for filing complaints as
mentioned above and no such complaints filed
beyond this period will be entertained by the
Exchange against the abovementioned trading
member and it shall be deemed that no such
complaints exist against the above mentioned
trading member or such complaints, if any,
shall be deemed to have been waived. The
complaints filed against the above-mentioned
trading member will be dealt with in
accordance with the Rules, Bye-laws and
Regulations of the Exchange/ NCL. The
complaints can be filed online at
https://www.nseindia.com/invest/file-a-comp
laint-online. Alternatively, the complaint forms
can be downloaded from
https://www.nseindia.com/invest/download-c
omplaint-form-for-offline-registration or may
be obtained from the Exchange office at
Mumbai and also at the Regional Offices.

Sd/-

Place: Mumbai
Date: 24-February-2023

Name of the
trading member

SEBI registration
number

Last Date for
filing complaints

Sl.
No.

R. D. Shah Stock
Brokers Pvt. Ltd.

INZ000277835 24-April-20231.

For National Stock Exchange of India Ltd.

Vice President
Regulatory


